SUPPLEMENTARY DEMANDS FOR GRANTS (JHARKHAND), 2009-10

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA):
Sir, 1 beg to lay on the Table, a statement (in English and Hindi) of the estimated receipts and

expenditure of the State of Jharkhand for the year 2009-10.

MR. DEPUTY CHAIRMAN: Now, we shall take up the Short Duration Discussion on Price
Rise. Mr. Kalraj Mishra.

SHORT DURATION DISCUSSION

Situation arising out of continued rise in prices of essential commodities in the country

sft eRTa fe1 (S waen) : Iugul qgled, Yoo gig o wR 9 2118 Sual aur
& d1g T2 oirdl & b e 9 @t & adl, weam aff 9 dey wfl @i g9d siledw
yuifdd g1 %2 €1 e U0 2l o 92 & b iR forasf IR giwon el & 6 gy friEr
B, STod &1 B, & v anfew, SO asfl & el 9E TS ged 1 W1 T &1 37 9 3 39
feromet <91 @1 FRIfT w1 3wd a1 & farats g fb arferantor o T &1 Y1 & i @) forafy
o fid X ¥2 21 U BeW & fb wme w7 o asfifadr &1, wRor-uieer &1 S 916
egaeer] 2 AIfg v, 92 e g 0wy Tl @1 urd €1 vl Rl 81 gufery Sur &1 g dlen
fch U 3R YL el &1 IR gU1H @91 4 4 I HI aTell B d1aTa gR 9K A6 AT T8 8
HhH I W U6 P FIST UNFAO BT RUE €, IEW Fal ¢ 6 g & |8 et
TR T 4 3R HUINY F NRET T390 IS TR ARG A1 ARG A &1 <97 7 T e $1
e Wy Yo i & U H e 9411 U TR 3HRET & Ui o Fa1 o i AR &
Sl SAIE] Wid &1 alfeh Sl aried 2, afids |1 92 9did 2 T oid 2im ana ) o) wier yael €
It Al 81 Ul ¥ & 1 98 WHT dal 9 Wi 1990 § wrer wud ufa @t ufa aif 186
et e, ot Wrer wud uid s ufa o 152 fhettum 2, I wren= wug uia =afd ufa
ay a5 fheltum &H 81 18 &1 W¥eR & Aibe] & a1 il &1 28.5 W) ga-1 @l
TR a1 & i & foa andia 7 @ €, sRid 99 FR1s TRaR, s/ 35 RIS I =AET
AR T 3 & 1 B el 2R o) 38 €1 IRT ISR 7 319jA I W1 HHe ] 16T $1
ofll A HIRUR F MR R 9 F 77 BRI ARG &1 3T wfifes 9 3w 81 9 Ia6R
77 TRAEC ARG BT AT 1 TR 21 19 TU0 F a9 anaHi e, g1, 7d, ahe | @l
T, ST 1 &l el AraR, <91 ° S T &1 R €, Se 95 SUTeT ER a1 @
foraTs w=ar, Teft 89 WY 9 ded & T 2] 9w o= ged] o1 321 2, WAl uiaR gedi
ST RE 2, ol T o 9 v 3 gedl o1 jE 81 IR, H W1 3l © W@, A AHs 1]
GIqYRT TS &1 a1 TIoH1 &1 RUIE T2 anférs aderor &1 RuE 9 fov 1o €, 3 ar=ren
s TET 21 35 AT 3N [ I 831 H of 1 I -[ER, 757 U2y iR SO Ua91 § arared
@1 40 BT Al T 61 Rl e ia a2 @ &1 WIS Gl S &1 g1 s 9 i |
I 41, ufgey de, g, 7e 4oy, TERIE iR St Ue 9 ¥ 21

240



YT HRT & G WTIT H T 3h 1T & Srferd dfer <om 9 1 Sara1 & 3R gae &1
di, ufq @t SR § wra 9 o) fufa sficiern, amiia, e, g, aeds ok
ESIRIHRIGH R

HIAY, 984 9 U4 yaer & forrd i arare vl & sl @ T e uren 8139 a,
g A 6 uRaR e G & STHR 2005-06 & SR o a4 ¥ g1 gl 1
FUINT 45.0 WRIET & 30T STTATE WIS U aTel WS90 &1 1 A1 &, 98 39 THR & - 3| |
U B 8, UiTaH e § AR, SER0 H 5.3 B E, SN H 2.3 B E, fERH
2.7 BT &, BTG § 2.2 S 21 TUHUH | Aibs & d| F T & IR 9 9r 2,
I wal 2 B 20 wuan ufd «afh wua ufafe #1221 ad 2004-05 1 92l 14 32.3 wigd)
a1 o grfiorei= 7 71.9 Bigd) &) ot 20 vy ufd feay 3w gad N oy <l & ua 9 &)
HIRER, U8 3lids A+ 9l fau &, il anfre wdevr & faue 4 &)

U A 99 H 7S B Rerfa il € 2 3w v < &1 fo 91 e € T HEE 93 | e
STet 39 o B gao 1 IR FA1 A1few, 599 <91 & A & Siaq § SR &1 96,
I folt T Bl IR, ifdhsT WU HH1 971 S @8 7 379 leldd vl avef 1< &1 2 fob Si
ol Hedll W ARG AHiehST b ATHR WS G 17.5 Hler2ld &1 UR bR S 2, Selleh bR
SO BT 9% 7.0 BT W 30T i org-or <& € 3R ®E ) # 6 S 9ga 95 18 2
3T 1 &1 U gy & afae 111 9o 981 &, wiol 27 Wiwdl 91 &, ardt 35 wiwd] 91 8, i
54 WIEE1 91 2 3R Tar b Herd HwiE 9§ Sl <M 9 3% gu E - 0 9 12 W1 &) ek
g8 &, didal 0 12 W1l 1 92kl g3 2, g 4 1 wiHdl &1 deiadl g8 &, bl H 1 wiEd) &)
TERHIES &, Tc1 50 NI 991 8, T 50 HRIIIT 91 21 950 AR A1 &1 T o S Jaa
&, il ST 7@ ol A S €, 996 R W 941 W81 §) 8 R & §F g6l 81 Sl
JAMATIH IUNRHT B A &, TTTH1 TR a1 aneHfi a1 €, 39 99 IiN11 & M 9¢ 81 98TTS
T @+l oitfl 21 e 39 919 &1 8 b df¥as il @1 9w o &, olfd T g ug
TS ST g Tl 21 WIS 39 <1 9 ST g 1 & 1o ol o & T e Ul grerd 901
&), a1 et Rt ol gty 2Rl g hifere Swadw =y &) se-1 usdl 2 b IRer 9g81e
b1 offT 7S T o6 U 8, T ROR T+ W E ? TWHR & TATT 31T-37el7
THeT o I8 ol HEAT $ed £ {6 TeTR 3R gefl 9Ra & o 551 S #ed € f6 7ETE iR
Fefl, W P 501 571 93 gu &, 3y i Fad & 6 72 iR I fas #51 <f o wea
fop HETE 3R T &9 SUHT S TE1 1T T8 &, MR INGR AT B 6 91 21 7 =T E?
HIHR dadl 2 (6 w9l & w1 vEs 9 &1 2, STl & dR HEE 98 @) 2
HIAESTRAT AR TSR R INGR FREFT T 62 0 3 €, 3ufaw 787E 3¢ W@ 8 WPR
T A1 SRR BT TS & & 98 SIaiamnia 3R ISRt o FRIfa o9 § ar 2, 31 &I
STHEIY WYY $Y V] &1 Ofd EREBR 37U 61 3T Mg 6 W&l &, 1 317 el &l e
R ARSI Y

A=Y, AEead ¥ o s ¥ fi s an § g7 foar €1 v 91 9 © 6 sUe IR W
BIS g, IR S Fe-d¢, 93 g |1, o 31 St se+1 anfevl il g, Jfea
ISR S W1 Feldl 38, S0 dor |1, NS ATHAF gl T8, T AlE-A1fE $d @, 34

241



I U U ©1S Gl st AR WS o U9 UL 31 A1 d1oll b qegd gu, fora= i g+
ey, ¥IRIG I+ TR T2 &1 NDA & ST W Wl g o ¥ 951 319 g3 oft, af 39
Y HR[Ed YA 6 SR U AETS R FIE=or 11 11 A1 SR AWl & orge Tl o &l
of |l AT &1 THfIT TR U ol A AR S | AN Ger o | 3 999 fhel AHR 371
Hiag T2 ol 39 A 1 4 T 8178 & [ BPL & [o1v &1 wuv fhall g ofiR =rad &1
fraRa & & foro oft voivfis 7t forer w1 =&l €1 7 S &1 e 9 faaRa er i, g9 foro o
uoifior TE1 et ur Rel &, i ereld 9gd wrie &l

A=A, H 12 1 A1 b Ay A o i S g9 iR s e en b ol e
ST 3R A1 e 1 939 T 99 T8 3R 391 16 A IUIN Tl 3Nl 98 gAfey T
2311 13 371 arTufel usr wwd <Te1 g3 o1 SHH! G dR W Sl fqawr 2 9ife o, 98
Te1 81 7| 71 B B 3R EXI% &1 Bad $1 I o1 ¥4 9, 396 o1t H TRER &1 i
YR A 1 <1 difg v, 390 w1 [awaig ved) &1 urfl &1 4 =1l e urar 2 &l wrg H1 die
1 =T firet uTef 2, a1 iR SouTes ®Et A g1m? gTed Wi 81 € {6 ot 39 Zrow st wwe
BT o1 ¥l 81 Y w70 Ao Al e &1 wvenR A a1 A5 2007-08 1 H H1
Toenrar & 4 wlcrera g @1 of, T a2 a2 3ot 1 ush 4 |1 AT & Uiy 21 ad 1999-2000
H HiY 191 11.0 ARIITT o) 2T 2 6.6 W o 41 HF 81 T &1 9T 24 FH KA1 H1
RIGT FRIERT I b L 1 ATTRIEAT & 3R 37 W el A o1 iy gl 'ed]
UgraR Uld gacar Iusl &1 9 1 & YTl dad S 2101 U8 15T 61 [aad B U, il
U BT ET F qeI1 TRTaR R |1 37 W1 73 BT (G0l &1 6 $i H0 v T8l E
SR 31T HIEHT 4 el &30 U 01 ol uSdl 2, Ry d oRIa R &l & 4191 4 g9d ol 3@ &
AT T MR ATIR &1 ATaR, § T Fe1 IR & BT & W1 &1 SR R HedT
S 381 81 RER & AMTH Aqderor &1 51 Rure 2, Sad foran € 6 aad &1 Iame 1 vid],
g &1 WAL, 11 14.9 BIHE] 3R STl &1 0 WTHE] SearaT [Ry 21 311l &1 Sere R
iR w&1 & ok ufy =1fth 2acar Sust A &1 21 T 21911 2008-00 &1 31 aflent 1 RS &,
S ATHR 2007-08 H1 1 1 311 .8 WiferT =1 ar gan, g 1.1 il e, wiet sl
7.0 fufera <, a1t 8.5 Mfer €7 3R Tl e 1.4 fifer e @1 IeER &9 g31 s
IR b H1 91d A 21 G faaRr gl i o et SR & fdu 9k
e WA &1 I Hb AT & [0 4 & 4 B g, drddl Hie: 122 AR e, 40 IR S g1
AT 59 AL ¥ el TCib 350.33 ART T, g HT 216.04 AT 7 AR G BT 134.20
AR & WY i &1 1 A & ar ) gar g e <gheas ger ey waiiieerr &1
RIS & SIHR 2000-10 | 1 F+1 & a7 B9 T B 10| T el § 711 &9 o1 321 & 3R <1
HTHA 230 ATE 7 &1

HIT 3R FeUTE H HY AT 1 3icY $HD] BT B agH Bl Hid] & &1 &1 GhR A dHI
BT AT PR I Tgd 81 21 s B faU &1 JIaR, S 3R &, TRER 7 1 3T {6 g,
a8 aY 2006-07 H g BT AW 5.5 FTT e o1, 9 2007-08 1.8 ffera < amma faan
o1l BTy A1 & AJHR, s & [0 diba dI-1 1 59 ol ST AT & & [T BT Tl
AT AT = ST e ST & ST S i A &, R 9Tl g e JnAr g
21 g9d dig H gud am dedl qu &, e Gl e ol w1 awher s iy H SN &

242



AR Wi g Ue ¥ S o S a1 M gkl 8, Said 31l 96 Bl drg e /1d
ATITT BT gH1 1

NRIAR, RG] 919 &1 91T el W] 81 IRIET R, TSR iR g1 dufE &
ol § WES I3l TS &1 ISl SRIERAT T Hdd gr 3R Fi & PRIER 4 $IST 30T 6l
TATGT HHART &1 U 9, Ueh faT G 1 2008 1 a14&1 HRIER 3 91, H11, e, 3] ) Uh
TS 2ft, 4 faRmaiR, 2008 H I U : ATl B 01 11 A8 71 b, A el 9 e 31 aC |
ngs fhal 9¢1 8, gudT Wi wifen 2 aifav) a=raw, areT 9IR B old aRgaRT &1
Gt $fl @l €, S Qrell 7 wg il A wH uid |1 e vy, g6l du 8 giaat d & i
T & AEMTS S PR d¢ &) 21 AW fhar 968 wid ¥ 8, ofe o adfe |
Hrasttd faawor yomeft g1 a1fev, Hi9 o voit faawor #, sud! eaen e afeT gg
arqee]] &) criRdTd) &1 g & i welee adid | wgus gedl o w1 &1 ug ud guRumy
& BT 2 3R et ol o & fp fast = s ond & f wou wrae R g g adi e v
£ T IRBR TSR R HTel SRl &1 IRFR 721 7% 121 I8 71 91 &1 37519 ThR
B AR 21 7R 91 U8 hal & P sigi ve €1 uie] &) b awadr 2, veh &1 Uil &) s
TIHR &, 3R IH IS B AR & 9108 o1 & FRuaR #d fowm 6 187 o9 Oad
&1 U PEPY by WER AT Ferardl 4 ge T wpdl @ 1 gfd Ty W weam 1Ei o
&8, sHferv g0 Wats 7Tl Ui U1 ¥ 1 AR Iy WhR 39 TR &1 91 B 71 77 g
IRER TFR-GHY AT W, ST BT AR & [oTU faen Hfl? 7aw, § 98 HE1 aEdl g
T 491 2tien S fau &, i<l & M U 9 wehe 0 @1 &, mand fedn faan v &, |qfd
TR 1R fadwor morell &) @raer &) & b R S T F A el B g wee
MR, T B U13E &1 T Hael SAfe 81 31 & 6 IWER $1 9ETs &1 i a3 1 fawn
# o TR 8 anfe, I TR $1 ol 3 21 ST S IR-9R Bl S E 6 a'
GBI 3 e & e &, ug 2 ) & i Sddwd g 21 el S gden g1 el 2
3R SHTAT AT | 7R o FoIU HolgR gkl o1 3 &1 gRfern # angm fob A= w501 Sfi, fas
H3f1 Sf, iy /=01 S0, s S et srefanfEmt &1 w1 T2 2, mamE S sl €,
st Sfl ot sreferredl 2, g1 aredl SIFeB N 2, gWR qd fa<t wi=) off . Fergvawey Sff srefomefi
g, ga A @ & vvard Wl Rorg AR &1 Frifa e aifd, B e &) R e
AT 3R T TR B faawor &1 awel $3+1 aifav, SHT T I 7 B g6 & SRy i J=]
FE b1 g [ Ry s geeTerith & Jmawd &, 319 AT & wid Fae 1 Haaeii
g1 afey, Sua gufaan e 8N & dror 3 a1 21w € iR uRum sz g v @
& HEMTS ST el S T & iR el AR o foy o g = v #1 6 a6
feren 4 hdel wrgr wiE 1 ¥, B ofl e A 2, anud gra € wad ol affds &, 39 Aidbe]
& AR TR I Faor saer ofiR e €1 ey $iv & a8 4§ 4§ 499 TR 1R SR a6 Hgm,
AR Ty w1 Sf aei Sufere &, piv & a1 faeiy a1 &vd gu sg aild 3l $iY &1
IdTE Hedl S ¥&T .. U8 IS HeHdl Uh WA dhd &1 59 Sc0ied bl hd 9g11 S
6 3R & THR B YT ISH B o 96, 3961 e fomn a1 anfen, 99 mie &q
TES H1 91T Tl H FO WlH, $Y Ahol &1 Akl g+ a1 HE $H 7 A2 el HaT ¢ [
11 5 59 faon §f wel-9-vel ded Iov|

243



SHRIMATI JAYANTHI NATARAJAN  (Tamil Madu): Thank vyou, Sir.  Sir, this is,
undoubtedly, a very important issue for us to be discussing in the House. It is with a great deal
of seriousness and concern that all of us are gathered here to discuss the issue of rise in prices.
This Government, particularly, Sir, has come into Government and has formed the Government
upon the promise and mandate that our concern lies with the most disadvantaged sections of
the society and our entire focus and priority will be the most disadvantaged sections of the
society, the poorest of the poor, the people who are at the edge and below the poverty line.
Therefore, Sir, | helieve, that the priority of the Government is and should be to moderate
inflation, to moderate food prices, to increase inclusive growth, to give a substantial impetus to
agriculture and, above all, to insulate the weakest and most disadvantaged sections of the
society from all the issues of price rise that have heen spoken about by the speaker before me
and that the entire country is agitated about. However, Sir, at the same time, | would urge this
House, through vou, to take a look at the facts so that we may, in an atmosphere of calm,
reasonableness decide and discuss together how best this problem should be addressed. First
of all, Sir, the hon. Member who spoke before me was very passionate and emotional and gave
a great deal of details and statistics. But | was surprised to find that he completely neglected to
mention that, particularly, over the last year and also in recent times, 27 out of 36 meteorological
districts in this country have been affected by moderate to severe drought. Also, Sir, the people
of my State and the people of Karnataka have been devastated by floods. The loss of lives, the
loss of livestock, the loss of crops, the loss of agriculture is incalculable. It appears to me
that the hon. Member was speaking in a vacuum. Naturally in an atmosphere where you
are concerned, yvour immediate instinct would be to address those issues to the Government
and that is as it should be, that should be reasonable. But we should look at the broader
picture. What is this Government battling with? This Government is not sitting upon a mountain
of plenty and refusing to do its job. The fact of the matter is we have been hit hard; 27 out of
36 meteorological districts have moderate to severe drought in the country, while in such a large
country as India, the other districts, particularly in Karnataka, to a lesser extent in Tamil Madu

and to alarge extent in Andhra Pradesh also have been devastated by floods.

Then, Sir, if you look at other issues, if you look at an international picture of global
recession, the new driving forces of urbanisation, of consumption, of production market, of
income growth, the issue of climate change, the changing factors in the cimate all these have
impacted severely upon agriculture, have impacted severely upon the most poverty -stricken of
our people. Therefore, | would urge this House to look at the entire issue in that background
and in that light, and to examine what the Government has done in that background and to

see and suggest, we have every right in the House to suggest that Government has to perform
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better. We have to perform better and we will perform better. But | would urge that we should

first see what is the background.

MNow, Sir, in this context, | would also like to say that an overly alarming picture has also
been painted by the media in an attempt to sensationalise the issue. That too, Sir, to spread
some kind of panic among people would be an entirely misguided effort and would be a great
disservice to the people of this country is what | believe. Every time to come up with alarming
statistics of how much the prices have gone up when actually that is not the correct picture is
also doing some kind of disservice to the nation. | believe that the media should also exercise
some kind of restraint. It should report productively and report facts correctly, as they are, and

present them to the people, so that there is no scary situation.

Degpite all the problems that he has mentioned, despite all the figures that have been given
by the hon. Member who spoke before me, the fact remains that there is not even the remotest
possibility of a food scarcity in our country. It is not as if we are going to have starvation in the
country. We have buffers stocks of 153.49 lakh tonnes of rice as against the prescribed norms
of 52 lakh tonnes. These are Government figures, given by the hon. Agriculture Minister. Our
buffer stock for wheat stands at 284.57 lakh tonnes as against the norm of 110 lakh tonnes for

wheat. Therefore, this question does not arise.

Sir, our procurement of rice and wheat has been the highest ever since Independence and
that is another issue that we need to consider. Yes, we can distribute it better, but what are the
constructive steps that we need to take? But let us not look at the entire picture as if everything
is doom and gloom. Let us look at it in a spirit of constructive suggestion. Our procurement has
been the highest ever with 33.1 million tonnes of rice as also 22.57 million tonnes of wheat. This

is the highest ever since Independence.

Sir, consider also the fact that under the Antyodaya Scheme, 35 kg of foodgrains, rice at
Rs.3 per kg and wheat at Bs.? per kg, are being given to every family. ﬂm‘ermptfons) Whenever
vou get your chance, you surely bring to the notice of the House the issues and the Anfyodaya
Scheme. But the fact of the matter is that the Government has instituted the Anfyodaya
Scheme. The lapses, if any, are for us to address. The fact is that under the scheme, the issue
price of rice, wheat, sugar, edible oil, and pulses has not gone up since this Government came
to power in 2004, It has not gone up by one rupee. It has not gone up by even one paisa. The
Government stands committed steadfastly to the fact that the most disadvantaged sections of

society have to be insulated and given social security net in terms of poverty reduction.

Sir, the Government has taken tremendous pains. The hon. Member spoke about the

agriculture sector. To me, one of the most important issues — | am not an expert — regarding
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agriculture is the question of Minimum Support Price in terms of what a Government can do.
The Minimum Support Price for rice has been increased by this Government by 7@ per cent from
Rs.560 to Rs.1,000. The MSP for wheat has been increased by 72 per cent from Rs.640 to
Rs.1,100. Theintention of the Government to help the farmer, to help the agriculture sector, and
to take all steps to protect the disadvantaged people of the country is very clear and very, very
transparent for the entire world to see. You look at the fiscal measures; you look at the

administrative measures.

The hon. Member raised the guestion of futures trading. The futures trading has heen
stopped. ‘When the entire issue became a very big problem, futures trading in four vital items,
namely, rice, urad dal, tuar dal and sugar has been suspended. Also, the export of

non-Basmati rice, edible oil, and pulses have been banned.

Fiscal measures have been taken by the Government. A large amount of money has
been injected into the economy. | believe that whatever measures a Central Government can
possibly take, those steps and those measures have been taken by the Government to good

effect.

The hon. Member spoke about growth. MNobody wants jobless and inflated growth.
MNobody wants growth where prices are beyond the reach of common man. That would be a
complete anomaly in our democracy; that would make a travesty of our democracy. Mobody
supports the issue of a GDP growth where prices are very high. And it is not that as if this
Government is advocating a GDP growth where prices of essential commodities are very high,
particularly of food items, and where food inflation is very high. YWe have to take all steps to

bring that food inflation down.

However, Sir, growth is not a dirty word. We need growth. We need GDP growth. The fact
of the matter is that we should be proud that despite a severing global economic crisis over the
last several years, our economy has given very encouraging signals of recovery of growth from
6.7 per cent and is now projected to grow by 7.2 per cent. The infrastructure sector has gone
up. Cement, steel, coal, etc. have all gone up. Electricity generation, according to official
figures, has gone up by six per cent and infrastructure doubled to 4.3 per cent this vear. It is
hecause of the policies of this stable Government, the policies initiated by the Government that
the GDP has grown to this extent. This is something that we should be quietly proud of while
never losing sight of the fact that food inflation stares us in the face and food inflation needs to
be brought under control. Mow, Sir, | have already enumerated and | would like to enumerate

once again the measures that have been taken on the fiscal and administrative side.

Sir, as far as the fiscal measures that have been taken are concerned, import duty has been
reduced to zero for rice, sugar, wheat, pulses, edible oil and maize. For refined and

hydrogenated vegetable ocils, duty is 0.7/8 per cent. One million tones of sugar have heen
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allowed to be imported by this Government. Sir, regarding the administrative measures, the
Government has banned the export of non-basmati rice, edible oil, pulses, the Government also
imposed short limit orders on paddy, rice, pulses, sugar and edible oils up to 31.11.2010,
enhanced minimum support price to maximise production and banned future trading which |

have already mentioned.

Mow, Sir, this is a country where we believe in cooperative federalism and nobody in this
hon. House can deny that out of the two pillars of any food security issue or the main pillar of any
food security issue, one has to be the strengthening of the public distribution system and the
other has to be taking very strict action against black-marketeers and hoarders. Sir, as far as
taking strict action against black-marketeers and hoarders is concerned, there is the Prevention
of Black Marketing Act, the Essential Commodities Act and there are orders that have come
under the Act. Sir, it is unfortunate that in the NDA rule, the hon. Member, who spoke before
me, was referring to so proudly, the Essential Commodities Act was diluted. It was during their

time. (Interruptions)
3ft wrereT STAS N :
SHRIMATI JAYANTHI NATARAJAN: Mr. Javadekar, | am not vielding. {interruptions )
sft STHUIRT : 3R 3T vield T&1 FH3 & Al nothing will go on record. (Interruptions )

=ft Teprer ATAS B - F

SHRIMATI JAYANTHI NATARAJAN: | am not vielding. ﬂnferrupﬁons) | would like to
continue. {Inferruptions) It is obviously a problem which you cannot address. (Interruptions)
They cannot address. It is also a fact that the public distribution system was virtually dismantled
by making it a targeted public distribution system by dividing it into different colour cards for
people. All this was done under the NDA Government. But, the fact of the matter is that | would
like to say that whatever steps can possibly be taken by the Central Government have bheen
taken by the Central Government in pursuance of our commitment of our mandate to the
common man. Sir, what will the States do? The Central Government has no territory. It is the
Union of India. In cooperative federalism, the States are expected to take action against black -
marketeers and hoarders and to strengthen the public distribution system. Are the States doing
that? | think, Sir, it is our responsibility in the Council of States to demand that the States also
should actually take action in this very sensitive and most important matter. If a State
Government does not take steps against black-marketeers and hoarders, and does not
strengthen the public distribution system, | would say that the State Government has completely

failed in its duty to the people. Sir, if you look at the records which have bheen provided by the

*Not recorded.
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hon. Minister in another context, in the last vear, with regard to the black-marketeers and
hoarders, by the Delhi Government, /0 raids have taken place, 45 arrests have taken place and
49 prosecutions have taken place. Sir, in Bihar — 4 raids, 2 arrests, zero prosecution; in Gujarat
— 18459 raids, 18 arrests, /1 prosecutions; in Himachal Pradesh -- 14946 raids, three arrests,
two prosecutions; in Kerala, 33638 raids, 18 arrests, 2 prosecutions. In Maharashtra, Sir,
there were 716 raids, 1,171 arrests and 756 prosecutions; in my State of Tamil Nadu, there were
11,535 raids, 3,532 arrests and 1,079 prosecutions, and in West Bengal, there were 56 raids, 58
arrests and one prosecution! Therefore, we can gauge from these details that Tamil Nadu has
performed exceptionally well. | am very proud that in my State, very serious measures are heing
taken, very serious steps are being taken to address... (Interruptions)... Very, very serious
steps are being taken to address this entire issue of black-marketeers, of hoarders and of
strengthening the Public Distribution System, which is, undeniably, the pillar of a social security

net as far as the most disadvantaged sections are concerned.

Sir, there is one final issue that | would like to bring to the notice of the House, and that,
again, is Wrong...... (Interruptions )... These are not some figures that | am pulling out of a hat.
This is from areputed daily newspaper. It projects very clearly how the retail prices are rising, the
inflation is used by sellers as an excuse to hike rates, and the difference between the price in the
wholesale market and the price in the retail market is going up. If you look at the comparative
prices of vegetables, the price of ladyfingers is Rs.60/- in the retail market, and Rs.28/-, in the
wholesale market; the price of bottlegourd is Rs.40/- in the retail market, and Rs.12/-, in the
wholesale market, and the price of cauliflower is Rs.30/- in the retail market, and Rs.5/ -, in the
wholesale market. This is from The Times of india, which is not a paper particularly slanted in
any political direction. | only use these figures and the newspaper to say that this is an issue
which also has very serious political dimensions. Therefore, Sir, it is not merely a guestion of
politics when | say that it is the State Governments which also have to step in. As | said, the
Government of India has no territory of its own. It is the State Governments that have to take a
very strong action and crack the whip against black-marketeers and hoarders. These people
are doing a tremendous disservice to our national economy and to the people of our country. At
the same time, we should address this entire issue of rising prices which also, Sir,.
... (Interruptions )... | have checked the figures. ... (Interruptions)... The point | would like to
reiterate, Sir, iS...... (Interruptions)... These are my final concluding remarks. The fact is that
when | say this, | do not say this in a spirit of political blame game. | do not take the name of any
State; | do not take the name of any political party. My issue is very simple. It is not a question
of why should the States do it and why should the Centre do it. | believe that the Centre has to
do its duty, and if it does not do its duty, they will be called to task by the people of this country.

| have enumerated the steps which this Government has taken — the political party of which |
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am a Member, is part of this Government — and the steps that this Government has taken, |
very firmly believe, are good steps; those are steps being taken to ameliorate the suffering of the
common man. | would ask any Member, from the other side, to give suggestions, constructive
suggestions, on how this Government may improve their performance. However,
Sir, the State Governments cannot run away from their responsibility of strengthening the Public
Distribution and of taking a strong action against hoarders and black -marketeers, to see that the
prices come down. | would like to request all concerned to stop spreading unnecessary

sensgationalism and panic when none is called for. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Shri Shyamal Chakraborty. Your Party has ten minutes and

there are two gpeakers. Please keep this in mind.

SHRI SHYAMAL CHAKRABORTY (West Bengal): Sir, on such an important issue extra

time will have to be given.

Thanks for allowing me to participate in the discussion. Sir, we are very proud of our best
space scientists who are sending rockets to the space, and are also proud of most of those
scientists who were able to send their rockets and strike in the lunar surface and extract water
from the moon surface. But, unfortunately, our Government has tied the prices of essential
commodities with the rocket and as the rocket goes high the price also goes high. When the
rocket hits the moon, the price rocket is hitting the human being and extracting tears from the
eves of the aam admi. So, this is the situation in our country. MNow | am sure that there is one
problem which we are facing in India. It is drought. No doubt about it. Flood is a regular
phenomenon. It happens every year. So, when the planners and the Government make the
plans for the benefit of the people, they have to take into consideration these things. Mr. Vice-
Chairman, Sir, drought is this year’s phenomenon. But price rise is a regular phenomenon and it

is rising almost every year.

My previous speaker attributed the responsihility to the State Governments,
without naming or blaming any State or any political party. Okay. That is her privilege. But what
| would like to say is that the anti-hoarding clause has been diluted in such a way that it
prevented the State Government from taking steps against the hoarders and black -marketeers
and they can’t be arrested and punished. Raids can be organised. It is the West Bengal people
who opened their eyes against the black-marketeers and tried to see that the land is fragmented
in such a way that it is not possible for some people, the black-marketeers, to hoard their stock.
But that is a different case. The problem is that it is the State Government which is increasing the

price of inputs of agriculture. Take the price of fertilizer. Who is determining the price of fertilizer 7
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It is the Central Government. Who is raising or determining the price of electricity? That is done
as per the Electricity Bill which was introduced in 2003 and passed by the previous Government.
The electricity rate is growing every year. Electricity is such an ingredient that both agriculture

and industry are dependent on that.

The next point is the support price. The support price is fixed in such way that it is too
inadequate to compensate the production cost of today. That is most important. VWhat are the
hoarders doing? They are paying bigger amount than the support price for the agricultural
product. The peasants or farmers are compelled to sell their products to them. The reason is

that the Government ordered support price is too inadequate for them.

Then comes the question of oil. It is an essential commodity for transporting agricultural
and industrial products. The price of oil is regularly rising in our country. ‘When we ask the
Government, they used to say that it depends on international price. But it is a travesty of truth.
What is the international price of oil today? It is 72 dollars per barrel. If you convert it into the
Indian currency, then, it comes to Rs.22 per litre. But what is the selling price in the market? It

is Rs.33 per litre for diesel and Rs.45 per litre for petrol.

As regards electricity, | have already referred to the price of electricity. My previous speaker
has mentioned that growth is not a dirty word. Yes, | appreciate that growth is not a dirty word.
But certainly the growth in the price of essential commodities is a dirty word. Mo doubt about it.

That is what we want to say.

Now | come to BPL, which has been referred to repeatedly by several speakers. VWhat is
BPL?7 According to the Govermment reports 77 per cent of our population earns below Rs. 20
per day, that means, actually, 77 per cent of our people are poor. So the Public Distribution
System should be introduced for those /7 per cent people at subsided rates. If you can provide
tax concession of Rs. 4,20,000 crores to the corporators, why a portion of that can’t he
transferred for subsidising agricultural and industrial products which are essentially meant for
common people? What prevented the Government from doing that? Actually, the people have
bheen cheated and exploited by the polices framed by the successive Governments. If the
Government brings all the essential commodities under the PDS at subsidise rates, then the

prices in the open market will be compelled to go down.

Sir, today a cartoon was published in 7The Hindu. The cartoon says, “YWe can promise a 100
per cent cut in emission because with the ever rising prices, there will be no cooking”. Thank

you.

3ft goTs[EuT ferad (SR WE9) : ST AR e E, J8 HETE e TR 2, 3uhT sl
STl T ST Hepd ] 2 fb 3111 3vaaR ¥ v way o b fauraat yewr 9 it 1dld o &, a
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THII b g &1 ool Wi 9 iR Sl &1 g &, I ae &1 A Wi &1 3899 Ih
et ) wreel Uer gl &1 g gale wid &, il dist ater 18 1wy ufd fbell fird w21
3R T &1 G/ 17 B Ui fhall 81§ I8 He1 aiedl & (6 S HeTE &, 98 sar) i 89
TS 21 24 &Y Wil HETIS W gdl dhid & L.(@IdETT)..

sft wrarfifer v (FER) s Fn @ €2

3ft ety fra : 18 & 9191 &1 fiRran B @R E ) AR gHd T b G a1
T AR el & 3R 3R TR 3 g W¥ia S, 915061 6 MW 1/ 590wl el 21 71w
afd feral w1 2, safer ag =1 wun arefl g & dior wdie &=, 5 &1 g 63, sl e &1
1T R 21 351 T8 WaW 3RgaR | Bl 81 # A= $He1 da1ed] | (6 a8 S0 ¢, 98 S
weifl 78], dfchs g8 ngms a1 ee il el b A8 & [ 3w a¥ Sat-+{Ta 8l wadl &, clfd
ST Fedl TE1 81 39 HEME S SN Siad W Ha1 37K ¢, 39 T 4 U YSfar] IR &
yaol giefd s Irufd Ronald Reagan - Ud a4 &&l o fh “did wpifd 9@ &) o=
YR AEMRT 1 G B dTe] /A9 1 T8 60dh SPRIRT I o Sl $1 9 gER
A1 2R [ d1ell &) aeg wid &) HigrR 211 & ¥2 & Hgn81 98 Ronald Reagan &1 &zl
&l

319 AT A & b TRBR GRT LIS ST AT B 1 aLIH] &, T Al T A1 Yadvid )
ST 21 a8 i aToil & dahe 1 oW1 &1 WRHAT 38 MR el W1 &1 el 32, W i 39 oy
AR TAT &1 GG AN A §.... IR AT IWART H I8 TATRT S 1 3l e =
M wsrl fd ST 2 gabid &, S o ol &1, [T awgall &1 e engifl & Sfla 4
T &, d dThad 22 BT & 3R Fe T GREFETH IuTfad 511 3= IHH &, T8 63 Wive
21 13T 3R FYH! U AR §-1d &, d13medl & Sfia=1 7 ofie i s <ol & - Rren &, uRag=
& 3l ST e & &, 98 T & S9N Aol BRe], I8 $1 50 W9 &, W 1 oAb YAkl
TR bt S 8, S99 sHGT bls guidel 21 81 #eled, A SHd & b Sfias &t it
IS TN &, T& W Hadl I 1o B WS B =dl il &, W 1 ] o= -wems aif
ol & a1 et aif 1 &, I9®! A ¥ol 4§ S 1, 9 4 S 1, 36! 9w &1 Ugls &l
AW ST &1, Gl Eia1 g1, 13 MR 6 S3d uRar & 5 91 QT 8, S9!
50 W91 8 39 AT H Wd & <dl £1 3T A8 <190 & T8 W 1601 0hR &1 15 R T2
21 v @11 {1 ISRV YD 11 dlEdl &1 AU 3R 8 ool Yord w2 4 2 3l 3nR
oy Sft 1 oft e hire &Y, a1 Tt i aft o oft o § Hiex 1 T S 21 9 wEH
T AR T A &, SA97d ool S gy 741 &1 35 9919 3171 & 6 #ex & R o
T Tl 319 31T A8 FUE 6 39 72 BT sRR 80N SR U= A7 2] US1 <11 SUHh &,
T8 Blg AIC I BT 921 &, Ffh smHa+1 721 9 TEl &1 aqa fhud 1 9e WWIE? 89R 997
H Ud 954 991 d9b] & 9l easy money HHIAT &, Sl WEIR 6 &, B HHIS & 30 Al
& O B F1E & o | €, S BT anfére Tiafafen @ Te6-vse 9w o fradi g,
SHIT 20 HETS &1 i1 3N &, a2 31N faws =gl a1, W W e o &, fomial §e g3
ISR, SIS B &, TN UK &, RAT1 3R &1 &5 3 WEH el 8, Wes &
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AR 39 W g <ar 81wy, # anfl Raeonels o o agf wr dnn < garn & 3 -1
He, G9-aF B B 63 21 &4 Yel [ eRop i 82 3-8 wal b gz o e &l easy
money ®1 AR Tl 81 3R il A1 ¥l H1 it S, 91 98 &M T HLM7? IAH1
WEs 1 @ faar &, are R Mg gg we? o 9 &1 W@ w9l ware 8 ok g il
B1.... MY I ST o gl &1 i g8 Sl ok 181 $R &, Sl agd 9 gy e 1 of
T e fl, 98 ATT-3116 & T had fdoell ° &1 1 &R T &l 3R gl R &1 9 =
el &, 34 dwd gu &d 11 orid b wems ur Tl W R &1 dlg iyl ol

qudl a1d U2 2 [ Sil wav Yaois &, 9 a1 Yabio g amell T 8 fb gurl i
®a-v1fth &, g ol @dies &1 died &, gHR1 ol 99 2, 98 Wdle- &1 died & fEae 9 )
AR Ugd ¥ {1 q1ew ST <11 Y8l 87 31 & WRI-RT 98 AL & G Yabis T a1
IATG & BT A dTel AT - B B AT 6 W0 AR 7Rad s g aan g sk 7 &
a¥ Gawrll B Sl bl Yelbic o Uil & — Ag {4 bal, Rifd A8 il Gar &= 2, dg 34
YAl W enfie Tei gld1 81 319 3y a8 SRy fd il $1d 95 1 2, IHBT BRU A1 82
IAHT RN I AR T = I T S ] $RER 2, 98 99 dRER s ar
ayl o gd 65 BTN HLS SUU I ATI TSl 98 37 AR HIS I Ugd 11 21 gHE] Helold I8 &
fds 91 b el B IeUTE b1 02 WA ST 3M1aR &, € Jra] HRIEN 4 &1 #gied, 91 3iR
gt ww i Al SHER] BT € 3y e1e- A1 Ul &1 d) udbe il — 3l T
TR AP & ¥21 off — Afdt I A1 TS1-5 Sl &, Sgest i duleani &, 3 o TR |
SHTERT BT 2, STHT Bl Tl o@dl & FIfh ISIRT, SHRIR, T 3B 3R IsTdl —
S S HiS-T18 &, U8 |ig-ic W1 Ml &1 9 iddl &1 98d 931 BRI A SR 1 81 gHiow §
el gradl g (6 gl d1s am fd €l 21 3l am Al & 7 8N &1 a8 SRS Sl Wiel
G B! 914 984 Bl A1 2, 3o SART Scule FRAY 1e Y&l §1 Wd 1 ’1c &I 997 811 21
T U= WA Wil B o, olfeh &RT Hifer & 918 &9 Fad g 3R Irae W {6 @]
IR fear der i 4RI aelg & A1 gad) bel &, 99 U¥ SR &4 &1 11211 HIR 1ol 84 qud &
1 1 iR Araet & Seurad H ol HH1 g8 &1 ST TS JMavAH] 39 91d H1 & [ W19 Faw
e 3R i1 Fawr ge1 9t 4 1ot e S1=i 1009-2000 # 11.0 TRI9E o1, 98 31N HEH 6.6
yfrerd & 1 81 fhal &1 el g% uv sl firetHn aifgu aifde st 73 wfaerg fearm awd
ax1 UR ol firert &1 Gl 9 4w &, g &, Il BIS Hdold T2l 81 Sfd deb 31U I T
U Tl BRI, TG TP 3T IADB] §b1 B trap H, §BT & TR § T&1 A0, 99 T6 3961
FRerfer 7 febefl Wb b1 eI <1l &1 bt Wiar Ienwrl &1 i gfrandl S o1 aoil g1 ag
34, H A8 dE el g b ST BT & - 89 A1 g4l 59 bR &1 Hd X2 [ a1 il
- 3 Sl B FRIBR &3 &1 61S ardlde, bl g fifd 2+ z@ide) e earsEE
It geR 1T b bl o forw Foret il ur fearg el 2, § S1hl Sgul 31 diedi €|
Ty +ff e [T avg &1 S el AT & <S¢ o0 3 31 T2 811 T8 ST a1
ATfE T Sl 1 1ot 941, SHHT ST 3Tl dTd &, 39 R Sl 3rdofl wd 3111 &, 21K a8 gk |
STFQHTEFS' @_G?‘IUW %Wﬂuctuate | BT 3k ﬂﬂ?ﬂ%?:ﬂ—sl :I—Eﬁﬁ-}l 3151 51T maximum rate AE,}’
IUH ] cost accountancy aﬁaﬂé transparency el %\r, EBEWH—E?[%} T SUH T 3T ArTa
T E| AT B SI-GTS T[ON H AH 5 7 6 TON A &1
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4.00 P.Mm.
it FuRrHafa : U wHT Hifu

3ft gorsEuT feorad : W=l &1 S WA1 &1 SAR-921d &1 Bl & d1d, T A1 AT TR 91
15 FRT9TE 3 S1GT 71 €11 3111 319 9394 & b fhaT 19 e J3R HRl & 9 ST$1 I F=1
21d1 2 2l I 918 I W ol Wi 21 el &, oid 9 R & &R i a1 e R & N v 98 dofl
ST 2, 99 SEH1 M a1 gl 21 gafdu gy ar gz AFd W b Twadi s da A Ha 4
&4 16 ufderd & 3ieY IAR-Td 21 difEul 1t 98 6 MR 7 o sl 81w & e,
T et & 21l e &1 geel & e el Ay Ry St o 1 g8 81 den 99 |Emu
TR IR Ao Siad-waR el .(awa o 9. $iY awgaii &1 Sival gen ienfis awgai
1 FTAT H SNTIol AT 941 321 T@IHARA HHE T A o Rl § weqfa &1 8 e
T &1 36T AN O B I HH 50 W9 o1y frem anfav) 39 W oft 318 oI =121 fean
2 21 sifer a4 w1 T Y awgeil ofie Tl wrer vane e smanfa faffia e
&1 1l iifercaqul avredl g1 Al 2 ol veguid & 3R oIl 918 | I &1, 3P S
H1g e TLTE dlan Al ofe S

=ft syl : fgar i, war sRu

3ft gy oAt : & a8 S 9l g i Sl IR § S/ 96 39 giard SR 1R
iy <fifern @ T S SR, S e T2 161, 99 @ bad ARU-TRARNY H B AL
T {6 T8 I WRERT BT FaRT &1 2uR aruefl |efl 7 < £ &1 6 S g o
&, ol Aol &, SHH1 M A1 300 & 77 Hd 21 A1y A 1 G q Y, A B an ad
HWe &1 M dd B, 3T BT HUE 959 a8 &9 iR gl Rmied) I 3vear #1 <, a8
EIECEEES

=ft Sugurafy : gare S0 = et ga of o 21

sft goryuor ferardt : iy 991 e sa & T 1d e 3y aidres Nt 1, iy iy
QT yRae T T2 e, S iE 1 SUT T2 B, 99 T HETS S| T2, ol 989 &1
el a1 el wela, i 52 oreal & |ier Srusfl a1d Wel 631 ¢ 84 -98d g-adIa|

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, can | speak for a moment? Sir, | just
would like to bring to the notice of the Minister a fact. | was driving from Masik to Mumbai. It
was in the evening, about 8 P.M. Two truckloads of onion were being thrown off the flip. This is
so much for the Member who was speaking on behalf of the Public Distribution System. Thank

Yyou.

sft sraar fiE S (SR u9w) @ WY, 9gd &1 iR e W fdar- el 8l e g
HEIS 1 S g9 &, gd arR A g1 v fAferd 21 9 ugel Al Sl gaR anexofiy dad "rad
el &, 372 1 oruf) Haee o far sifge &1 81 wdik |igd - arusf arofl a1 & b —
YL YT T Hol, TS AIAT 37O Aol TSl 84 8 3@ 2 b N Sl 3N &, ol A
TR & AN 3 AT & TawR &, ST U8l A TawaR W S 11 22-23 TIU TR et off
qE U AT 38 TUU U [HeAl &1 S9H 65 TWHT BTG RRI 8l SIS TSel 20 JUT fhal o1
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3R Forees | wTid atel Sanel e & 9, Forih fory axa e sadl & o & amm anefi < forg fifey
STl &, Ford e w1 am gl &) gedHicd dedl 1, #fh o 396 uga 9 91 &, sufau
TS U 1 B Il ol 2, A st el T A 9 3 Fiehed T 31 el T WRER F1
FUIgS A AEHI & U MR TSl 98 T[S 40 BUY [hell &1 AR &1 U=l 149 F 215 BUY [l T 1R
UEE S &1 S H W URAC BTl 1 377e] 18-20 TUT TR 747 &1

S wferT Uil €, 39d 3iax fl 7avg €1 519 BIg hfec o1 e €, e a1 9o € 6
B0 Uit BT avaR & 3R o9 feahise 31 81a1 8 91 wad & fb wems a1 i yre var sh
®1aoE I &1 Sl 91 396 f1 2, &9 721 Had 6 57 e et &1 o 7ems
& fom RHER erdd v R R we et § o S wiom ol & 98 gosce
venififfercte fom dam =1 2, feupfse iR a1 o ared € ofk s Y gAR vd Jar =
&, S P A aeidhd arl /1 38 § iR ST 39 gofl &1 9r w@iiate ol & S8l S
U 1 IWEHR T &1l STl ST T AHR 7 &1, 39 Ff BT a0 w@iiae = &, e a1
feroeli o 954 €, oifd T M= 1 gofl &1 = 3reefl T2 o T2

3 e Bl W BT Tolie 391 W@ 21 3 62 Hial Tl fhar 8k [ 12 #1e dim al
Fm ¥ v F fofv ao1ge fban, a1 3@ T &1 Hferde 9 o uifafeen #3 % €1 S
HIE T 2 @ 21 0151 1 3MYh] I8 del Aadl g 1 a9 & 270 9 sarar el 1 agelge
TaHT AT 91 &, MY I fIU du= wiE 3 &, MU I fAU HIA 91 72 2, I81-991
Wl a1 ¥R &, 1T i ot & w wef 4, ug g9 ST ®ed £1 9 iR &1 B |
< D] AT Hieh T DI, S ATl 301 AT 3R &F AT U § 4 0 eIt o, ar
I gy 9I-Afh BT sTodl a1 el B Thil| SO 81 UE e a1edl b th a1l § Fur 8
T & ? U9l e & TaW=R ¥ 39 Il & Tar) | UaR 91ed S A § n sfar n mn g ?
HLHI D11 101 8 2 . (WE)... &9 I S digel & [ ga dv1 3 Snlehfed R &,
RIS 89 gFRN BT 993 951 SHRRHT $ad &, 89X o9 & =18l 7 89R 991 & SoldgRd
WIRIH 162 HIc 3 ga-T1 92 941 f&1 & Tos gofiufiar & 9a1 ol gelaer osl Il & iR s,
2000 H ST 99Yel SeI9T €311, ot F&T i 3ol sl 74T, THET H1UT Hlea STh1UT
W1 11 X281 21 SHIU 80 WYhR 4 da-l digil, HEg & 918 H Al 9131y A &4 s vgd
g1 ..(STae).. & AigH & b 51 31 S arell uidh 8, 97 210 andedy &) ol gag 7 7
o1 ATe] ofl, ST AT I g7 W TE 1 M1 AT (T ). . TR 10 3ra=SdR Hl
AU Hoe | Sl o .. (Ha)... b &4 810 3 ed o [efU Uh-udh 4 & dlel o f&u &,
319 98 I § e 0, 319 98 IR B el § S| S10 sTNS®) J il AT (T
B HSD.. HAL, 7 W7 U o dATel 31U S 9 dISH HHS 1 AT g, IS g1 b T uran
319 AT | STHT statue T TR &1 21, . (FTTIH)..

sft FuRraTafer : LY A, 3y g WSSl R il

3ft s g FHAGE : 3 TEA SN BT R S F A F N o L (). WY, d
WISH V15ol W 21916l W@1 &) ... (dET)...

sft Sumurafer - T, T WIS e arEd W g 92 £ L (FEE)..

+f} sraae g FAGH : =10 nasdHY WET 7 99 B IHAH & fou v I gR-fee F
<fifer <)
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oft ITgarafe : 31§ AU T HIRAT

3ft sraaR g FENYR : 10 arSdHR WEd = M & | o) faen 35 o1, 3R IWEHR
I (9N 11 o1, TS AT M9 3R AT AT e, 13T ST 89R <91 &l 8%
2, ug <&l 81T | ..(FET).. 3ol 70 WS SN ..(AGERT).. ST a9 7 apfl |1 o
el W1 =1 gu &1 3y SRau b 2ot 62 Hicd A @1 fban & 2 ()., 39 olel-dgd
HE guill, a4l A B STAHIUTT "R, § 98 SE dEdl g 6 SUdl $8 WA
AT [ S0 519 89 99 $9 99 IR Iw &, d1 T 8 S a7 $ O 3 = @
27 S HISER 1ol W 9ls vl & [ g Sl 918 aF &R dlll....(aEH). 4, Uh-al e
..(STFE)..

sft FuRraTafer : S TR, AT G I BT S L (A ). L AT BT

sft J9aR fig A W, vH-al fiee 3R @ Tl g9 a1 BT diert €1 T &
.. (CTATT .. 3T A1 X8 &, AT T . (STaem). ..

sft Sumumafa . &l diod T2 €, TR g w9 8 L L(2Egn).. 9a blee, e T
Bl ...(FTETT ..

1 rgar g g : Sl WIS &, sualw g faan g fd amu Ryadr ae =R &1
UFHEANIE HY Hebd &1l..(QAAE)... SHRI 48 Hol? & b shHTd vaaame e §q fban
ST .. (A ). 3R 38d U Ubided N AR 1Sy, (rdeT).. 84 48 &l died &
ST EAR U fieleRd o €, 98 87 faT & g5 o W &1 3E guR fov v g9 fiar &
T2 ... ().

sft Iugurafa - 319 SUH T HHE B EI@_‘ | You have taken more time than the time
allotted to your party. 3T THTWT HITTI Shri hMalaisamy.

sft sraar g SR - Sl 9= WU Al E, 98-8 Aied, 9999 L (REET)..
sofert &n ug g fh vifidcare ofs &) sarn v iR diud FgiRa e &1 Aifa au &1
U TRER HeTTs & 10 99 & 3iax Uh $elided REiRfafadt o fe e9 18ms & he W®
el U & 3R S 491 & T4 NTaH] &7 Iedie 3l &, 59 91 & HoAR BT ATRIS F907 gafl
21 8N 491 & SH-98 IS oI I A vad &, v |l 1 S ol el ¥ e
28U Qw1 dlgd £2 g0 3961 H B1g 7 BIg e d1 81

MR. DEPUTY CHARIMAN: Dr. Malaisamy. Your party has got five minutes.

DR. K. MALAISAMY (Tamil Nadu): Thank you Mr. Deputy Chairman, Sir, for calling me on
behalf of the AIADMK to join my colleagues here to speak on this very important subject — price

rise. Due to paucity of time...

MR. DEPUTY CHAIRMAN: You are entitled only to that. ¥What can | do? Had it been in my

hands, | would like to give you more.

DR. K. MALAISAMY : | am fully conscious of it. Sir, | may not be able to complete my task,

except to touch and go to the issues.
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Sir, coming straight to the subject, the macro-level challenges or threats like global
meltdown, global warming, global recession, etc., have got a direct impact on inflation also,
but, not to the extent, as others have highlighted. | agree that it has a marginal affect. This is
how | look at it. | am saying this by taking hint from the hon. Prime Minister's observation,
followed by the Deputy Chairman of the Planning Commission, who had said that all these
threats and challenges have got an affect on India. But, it has got only a marginal affect. That is
how they look at it. In such a situation, one cannot take excuse that it is due to things beyond
their control. As far as | can see, the macro-level issues have a limited impact. | come straight
to inflation which is very much talked about by all. Look at inflation at the international level and
inflation at the Indian level. Inflation at the Indian level, sometime hack, had reached to a double
digit. Of course, now, it has come down to 8 per cent and odd and will continue like that. A lot
has been talked about inflation. Sir, it is not occurring for the first time. Inflation is in existing for

quite along time in India.

Coming to price rise, as my colleagues have highlighted, the prices of essential
commodities have gone up by leaps and bounds. They have gone up from one peak to another.
The prices in the domestic market have gone up like anything. For example, the price of onion
has gone up to several times, potato has gone up by 44 per cent, primary articles have gone up
by 9 per cent, pulses have increased hy 23 per cent, milk by 10 per cent, rice by 12 per cent,
etc. In other words, the prices of essential commodities used by human being have gone up

and up.

Sir, according to me, in this particular case, with regard to any issue, there are controllable
factors and uncontrollable factors. As far as controllable factors are concerned, they are within
the reach of human beings. On the other hand, in the wake of science and technology, we are
able to do something even with regard to uncontrollable factors. If that be the case, | could cite

one or two reasons. One is the mishandling of the issues which are faced by us.

It is on record that the Government has gone to the extent of exporting rice, wheat and
pulses recently when the prices are going up like anything. YWhen the prices in India are shooting

up, why have they gone for export? This is my first point.

Secondly, Sir, there is corruption. In the rice export, a scam has also occurred. The sugar
prices could not be controlled even during festival season. Sir, the Minister the other day told us
that he has to make a balance between the interest of the agriculturists and the consumers.
While | agree that the interests of both should be protected, but, at the same time, balancing

has to be done without affecting the interests of either side.

Sir, due to paucity of time, instead of dilating on the various causes and reasons for the
price rise, etc., | would like to come straightway to the measures to be taken so that the prices

can be contained because | am more concerned about it.
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Coming to point no. 1, they should go to the root cause instead of looking upon the
petiphery. | used to cite even a couplet from Thirukkural on this score but | don’t repeat it here. |
think, first the root cause of any issue has to be found out and then its solution can be found out.

MNow, Sir, coming to point no. 1...
MR. DEPUTY CHAIRMAN : How many times you would say, ‘number one’?

DR. K. MALAISAMY?: Sir, when | am talking about the measures, | have got three or four
measures which, | think, are very relevant for the Minister. Sir, you had given me five minutes.

But so far | could have taken only two-three minutes.

MR. DEPUTY CHAIRMAN: Unfortunately, the clock is right here in front of me. You have

already taken five minutes.

DR. K. MALAISANMY : Sir, kindly bear with me. | will try to finish in two-three minutes. Sir, |

am very conscious about my time.

Sir, coming to inflation, the Government and the Reserve Bank of India can do wonders to
control inflation. They should ensure money flow and they should also reduce the interest rate
and lower the tax to boost the demand and induce savings and investment. The Government
should spend on infrastructure and social programmes. This is the way the Government and the

Reserve Bank can do it. Thisis number one.

Then, secondly, Sir, they should deal with — some of the hon. Members have also
mentioned it — unscrupulous elements strictly. They should not have any sympathy for them.
On the other hand, they should deal strictly with the unscrupulous elements and anti-social
elements like middlemen, hoarders, black marketeers and unscrupulous traders who are mainly

responsible for artificial creation of demand and supply resulting in pricerise.

Thirdly, Sir, there is a need to streamline the corruption-ridden Public Distribution System.
Madam, Jayanthi MNatarajan was saying that it looks as if everything is okay in Tamil Nadu.
Where is Mr. Siva? ... (Inferruptions)... Sir, he should not interrupt me. ... (Interruptions )...
They say that everything is okay. According to me, the PDS is meant for the poor people, the
card holders. But whatever is given under the PDS is being siphoned off and taken away by

some people and en block it is blackmarketed. ... O'm‘erruptions)...

MR. DEPUTY CHAIRMAN: Please sit down. ... {Interruptions )... It is not necessary that
everybody should get up. Please.

DR. K. MALAISAMY?: Sir, they should ensure that it should go to the right persons at the
right time. ...(7ime-befl rings )...
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Sir, coming to revamping the Food and Civil Supply Department, it is white elephant. They
are not doing its job properly and they should be made to work. You should also think to
reorganize and review its working so that they can do their work effectively. Sir, a mass
consumer movement should be started so that whenever there is arbitrary increase in prices,
they protest and see to it that the Government is made to understand what the public
wants. The untimely increase in oil prices has led to the rise in prices of so many articles.
What | am trying to say is, they have increased the oil prices retrospectively; instead, they
should have timed it timely correctly in such a way that they need not have comhined it with

this.

Sir, one or two points more and then | shall conclude. The rate of inflation to be negative
and rise in prices, are two things that should not go together. Unfortunately, in India, they go
together. Correct prediction of monsoons is an important factor. In such a situation, they must
build on their stocks and properly store them, so that in case of deficient monsoons, the needs
are taken care of. In case of a delayed monsoon and deficient rains, there is speculation. So,

hoarding is taking place. YWWe must think about how to avert such things.
MR. DEPUTY CHAIRMAN: Please conclude.

DR. K. MALAISAMY: Wastage of food and pilferage should be avoided by improving

storage and processing facilities.
MR. DEPUTY CHAIRMAN: | think | have given you sufficient time. Please conclude.

DR. K. MALAISAMY: Too much dependence on rains and irrigation for agriculture
should be avoided and more and more agricultural products like pulses and maize must be
grown, so that food production can be increased. Water scarcity is another problem. Last
but not the least, Sir, there should be rationalisation and reduction in import and increase in

exports.

Let me conclude with the fervent hope and request to the hon. Minister
and the Government that the system must be reviewed and ftightened in such a
way that the measures take care of price rise whenever it occurs. They have been
saying that they have been doing this and doing that. But the ground reality is

otherwise.

SHRI M.K. SINGH (Bihar): Mr. Deputy Chairman Sir, | think that the hon. Minister for
Agriculture, who is such a consummate, keen watcher of sportsmen, must be finding himself a
bit bewildered that in such a short session of the Raja Sabha, to be bowled twice over

completely, once on the sugarcane stuff, and then on this stuff about prices, both of which
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seem to have somewhat taken him by surprise. For an astute player of his kind, fortunately,
Sir, unlike Don Bradman, this is not his last innings and he can hope to really salvage his

reputation.

Sir, couple of things are very clear. First and foremost, the current rise in prices is a
combination of several factors; combination, first and foremost, of endemic, long-term
diseqguilibrium between demand and supply, changing consumer preferences, plateauing of our
productivity and disruption of global markets and distribution. Some of these lend themselves to
short-term solutions. There are others, Sir, where the causes are more endemic. But there is no
getting away, Mr. Minister, with the fact that unless supply side responses are significantly
improved, it will be difficult to make a short-term dent in the situation. One unhappy thing is that,
unfortunately, this does not seem to be a spike in the prices from 2007-08; this seems to be an
endemic long-term trend driven by three important factors. First and foremost, Sir, driven by the
fact that meat consumption is going up at a rate which is unprecedented. Second, Sir,
population, which is six hillion today, even with the hest of efforts, will hit 9.2 billion by 2050.
And, thirdly, Sir, the inability for global productivity patterns, cropping systems to sustain higher
levels of productivity in the light of the changing dynamics of climate changes seem to be

insurmountable.

My suggestion to the Minister is, concentrate on two types of measures. First of all,
concentrate on some short-term measures. What can you do in the short run? In the short run, |
think that the most important thing he can do, Sir, and the London Economist, about which |
had the privilege of mentioning to vou, which carried a special supplement only two weeks ago,
said, as far as India is concerned, how do we minimise 35 per cent waste in fruits and vegetables
and 44 per cent waste in a whole range of other crops. This can be done by, of course,
concentrating on something which he is doing, hut accelerating it in terms of marketing linkages,
prolonging the shelf life and enabling the advantages of cold chain to small and medium farmers.
This will give some short-term returns which will be very gainful and beneficial. | come, Sir, to
some long-term factors since the time available to me is very short. Fortunately, investments in
agriculture, which in a 25-years cycle went down significantly to just 1.2 per cent, has cropped
up in the last 18 months. It has again gone up from about 1.2 per cent to 8 per cent. Will it make
up the past? Historically speaking, perhaps not. But | think along with the challenge of making
up the investment deficiency, one sad part is, Sir, that the per capita availability of foodgrains in
the last five yvears, and particularly, in the last two years, to the poorest population of the world,
has gone down. That is why, Mr. Minister, | am sure you are aware that the FAO Conference on

Hunger, that we just concluded one week ago, ended its last Resolution to say, "Tonight in the
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world more than one hillion people will sleep hungry.” As far as India is concerned, in the last
18 months, 250 million people, according to the UN statistics, have gone under deeper poverty.
That is one of the factors that we need to attack ourselves. We need to attack ourselves on
adaptation of cropping patterns. Mr. Swaminathan spoke day before vesterday in Parliament
and he mentioned about the findings of his inter-Governmental Report how crop productivity
and protein vields in crops are falling dramatically. Is our research and development keeping
pace with how to adapt with this inevitable phenomena? How to change cropping pattems
which are more drought resistance, which require less water and which are less dependent on
chemical fertilizers to be able to sustain the plateau of productivity? Let me give vou one
example which is alarming. Do you know Minister that the world is gripped by bees’ virus?
Bees are dying all over the world and that this decline in the bee population is leading to this
huge problem of pollination. In case of China, we are resorting to hand pollination. VWhat are we
doing in terms of research and development to ensure that this bee virus, which has afflicted the
world, does not afflict India, which, even the most severest knock, we can receive in terms of
trying to seek crop productivity? So, there are challenges of a short-term nature. There are
those which you can do in the immediate future to improve supply side responses. But there are
more important challenges which vou have. They are challenges of demography, challenges of
change in consumer preferences as meat consumption puts greater pressure on the food chain,
changing pastoral habits and adaptation to the problems of global warming and climate change.

Thank you.

SHRI Y.P. TRIVEDI (Maharashtra): Mr. Deputy Chairman, Sir, the topic which we are
discussing today is of paramount importance, namely, price rise. In economic terms, it would
mean spiralling inflation. Inflation can be of many types. It may be cost-push inflation or it may
be other type of inflation where too much money is chasing too few goods and that is what we
call the price rise. The price rise is visible in all spheres. | might point out that in my city,
kMumbai, one square foot of area in a flat in some parts of the city costs as much as Rs.1 lakh.
The prices are rising in real estate; prices are rising of industrial goods. Today’s morning paper
says that the car prices are also going to see a very steep rise. But we are concemned here
today with the price rise in essential commodities which concerns the common people. The
common people are affected because of the price rise of essential goods. What is the position?
If you look at the statistics — | have got plenty of them, but | do not intend to rattle them
because much has been spoken about the statistics — there is a wide gulf between the
Wholesale Price Index, the Consumer Price Index and the actual price paid by the householder

for buying his commodities. Even the Consumer Price Index is also not one index, but there are

260



so many. There is consumer price for industrial workers, for agricultural labour, for non-manual

labour and for rural people.
(THE VICE-CHAIRMAM, Prof, P.J. Kurien, in the Chair)

These types of indices also sometimes create some confusion. So, we should have some
narrowing down between the Wholesale Price Index, the Consumer Price Index and the price
actually paid by the householders while buying the commodities. MNow, | think, this House,
rather than trying to put blame, should try to find out what are the causes, what is the effect, and
what are the remedies available. | would submit that if you look at the causes, one should not
forget that there was a failure of monsoon in West Bengal, U.P. and there was cyclone and
floods in the southem parts of India. Today, you are talking about rising price of potatoes which
has gone almost hundred per cent higher. But, we may not be aware that 40 per cent of the
potatoes production come from West Bengal, 30 per cent from U.P. and 30 per cent from the
rest of the country. Because of failure of monsoon in West Bengal and U.P., the potato crop
has been affected. The tomato crop has been affected because of the cyclone and floods in
southern India. Under those circumstances, there are remedies which we can think about. The
same Agriculture Minister was proud to say last year that there used to be a gueue before him in
his Office of people from other countries who wanted to import rice from India. So, we had
buffer stock in all respects. How is it that suddenly, the situation has worsened? Yhat are the
causes and what are the remedies which can be worked out? | think, what is necessary is that
we must have some provision for perishable goods for a buffer stock. We have got the
Agriculture Produce Market Act. But, under this Act, the mandis are at a far distance. And, that
is why, adofis come in the way and they pocket a large amount of money. There should be
mandis or the collection centres near the farm house where the farmers can immediately bring
the products and they can be kept in cold-storage for a longer period. If the buffer stock is
created, this type of scarcity, which has arisen because of the failure of monsoon, would not

arise because then the things can be taken out from the buffer stock.

hMuch has been said about imports and the Agriculture Minister is quite open for the imports
to he made at a subsidised rate or without any duty at all. | think, this is a policy which has to be

supported.

Then, much has been stated about sugar. But, when we are discussing
sugar, we must realise that it is also a political issue. (Tfme-be.’! rfhgs). | will only take two
more minutes, and | will only give positive suggestions. So far as sugar is concerned, one
has to be mindful of the fact that there is a grower of sugarcane, there is a consumer who is

consuming the sugar and there are also sugar mills. Interests of all of them should be taken into
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consideration. There must be remunerative price for the sugarcane grower. There must be
affordable price of sugar for the consumer. At the same time, you must see to it that sugar mills

do not die out automatically.

YWe must also think in terms of another Green Revolution. For that, it is very necessary that
we must think in terms of water maintenance, or, water harvesting. Water is going to be a
perennial headache for all of us. |think, we all must think in terms of preservation of water. In
the city of Mumbai, the Municipal Corporation has started tapping the wells and they have found

that large amount of water will be available by tapping of those wells.

We must think of fertilizers. There are barren lands. The barren lands can be converted
into cultivable lands. India can have the largest amount of cultivable lands. There is Desert of
Kutch in Rajasthan. If the Government does not have the resources, they should be given to

industrial houses which can covert them into fertile lands like on the sides of... (Inferruptions ).
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mow, please conclude.

SHRI'Y.P. TRIVEDI: Much has been stated about the hoarders and profiteers. Some figures
have been given as to how many places were raided, and, how many people were prosecuted.
Sir, prosecution is not important. The important thing is to see how many of them have been
convicted. The number is much less. The real reason is that the Essential Commodities Act is
very faulty. VWhat we need to do is fast-track courts to deal with the hoarders. | have no doubt
that our Agriculture Minister, who himself is a farmer, is conscious of all these facts and he will

be able to find a remedy to the situation. Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. M.P. Achuthan. You have to conclude

in five minutes. (Interruptions) His party has three minutes time. | am giving five minutes.

SHRI M.P. ACHUTHAN (Kerala): Thank you, Mr. Vice-Chairman, Sir. | will try to conclude
within the allotted time. Sir, there is no need to quote figures to highlight the price rise.
Everybody is concerned about the price rise, and, people are on the move. All over the country,
people are agitating. ‘Yesterday, in Tamil Madu, thousands of persons were court-arrested.
This is not an issue of one party. Rising above the political affiliations, people are agitating
against the price rise. Hon. Minister of Agriculture assured this House that there is no shortage
of foodgrains and that we have ample stocks of rice, wheat and other essential items.
According to the figures released by NAFED, during the first six months of this vear, India
exported ten lakh tonne onion. That shows that we have got ample foodgrains and other
essential items. Still, we are facing shortage or scarcity of essential items and having price rise.

What is the reason? The reason is: the economic policy of this Government, and, the unbridled
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liberalisation policy of the Government. The philosophy which guides this Government is that the
market forces will decide everything; market forces will decide the price. The measures taken by
the Government are in tune with this philosophy. That is why, still, the Central Government is
allowing future trading in many essential items. So, the hig traders and the corporate houses in
retail trade are able to comer the food items, create artificial scarcity and increase the prices.
Another factor is the commodity exchange. Here also, big players are able to manipulate the
market. The Government is not taking any measure to prevent hoarding and black -marketing.
The Government says that it is the concern of the State Governments. Sir, in 2002 and in 2003,
there were two amendments in the Essential Commodities Act. That notification was repealed
only partially. Still, the Government is not ready to repeal it totally, and, coordinate with the
efforts taken by the State Governments to prevent hoarding and black-marketing.  Sir,
everyhody concedes that to contain price rise, and, to give relief to the common man, the only
viable solution is extending and strengthening the public distribution system. | am very thankful
to the hon. Minister for commending the Kerala Government’s performance in the public
distribution system. But this House must know what the Central Government is doing to the
Kerala Government. Kerala is a State, a consumer State, which is depending on other States for
every item, rice, vegetables and everything. In such a situation, we are able to contain the price

rise, and, the pricerise in Kerala is comparatively low.

Take the Consumer Price Index for rural goods, in Kerala it was 485 points in September
whereas in Punjab, it was 568 points and in Andhra, it was 533 points. In the Consumer Price
Index list, the position of Kerala is 1/th. It is because of the market intervention and the effective
steps taken by the Kerala Government that we are able to contain the price rise to a very large
extent. | am not saying that there is no price rise in Kerala. It is there. But when compared to
other States, Kerala is better due to existence of the public distribution system in the State. But
what is the attitude of the Central Government? The Government of India cut 85 per cent of the
ration quota for the APL sector in Kerala. When the new Government, the second UPA

Government came to office ... (Time bell rings)
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay. Your five minutes are over,
SHRI M.P. ACHUTHAN: | need only three more minutes, Sir.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mo, no. No more time please. “You have
taken five minutes. (Interruptions) Okay, yvou take one more minute. Your five minutes are over,
(Interruptions ) Mo partiality for the Chair. (Inferruptions ) When in the Chair, no partiality. If 1 am

there, | would support him. (Irferruptions)
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SHRI M.P. ACHUTHAMN: The stock position improves. Um‘errupffons) Mow, the
Government says that there is enough stock in the Central pool. Still 85 per cent of the APL
quota is reduced and the price of the APL rice has also risen. In this grim situation, here in
Kerala, the Government is distributing 25 kilo of rice at 2 rupees per kilo to 26 lakh poor
people. But according to the Planning Commission, there are only 10 lakh BPL households in
Kerala. They are artificially creating a situation that there are very few BPL families in India
and reducing the allocation to the State. So, if the Central Government is sincere

...{(Time-bell rings ).

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes, you have taken seven minutes.
(Interruptions )

SHRI M.P. ACHUTHAN: It says to contain the prices ...(Infermptfons) They

have to allot enough food-grains to Kerala. Vhat pains me alot is the .. (Time-bell rings )

THE VICE-CHAIRMAN (PROF. P.J. KURIEM): Okay. You made vyour point.

(Interruptions ) Instead of three minutes, you have taken seven minutes. (fnferruptions)

SHRI M.P. ACHUTHAN: Trying to politicise the food situation ﬂm‘errupﬁons) and they are

making agitation against the State Government. (lnferruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes, Mr. Achuthan, you have taken seven
minutes. Mo more time please. (Inferruptions ) Please, Mr. Achuthan. (terruptions) Please.

(Interruptions ) Okay, vou have made your points. Thatis enough.
SHRI M.P. ACHUTHAN: Okay. Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, thank vou. Shri M. V. Mysura
Reddy. Reddyf, vou have only five minutes.

SHRI M.V. MYSURA REDDY (Andhra Pradesh): Thank vou, Sir. Sir, this vear, if my
remembrance goes correct, this is the third time when we are discussing the price rise of
essential commodities. Sir, every time the stereotype reply from the Government is that they are
taking measures like export ban, zero import duty, imposition of ban on future trading, stock
limit on hoarding, imports at substantial rates, bringing commodities under PDS, etc. But in
spite of all these measures, the prices of essential commodities are skyrocketing. It has never
come down. That means these ad hoc measures have neither protected farmers, nor have they

helped the consumers.

Sir, recently, while replying to a question, the hon. Finance Minister said that it was

because of mismatch between supply and demand, and also due to less production. If so, |
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want to ask this question. Why is it that only consumer price is skyrocketing whereas the price

at which a farmer sells his product is not increasing, if not skyrocketing ?

I want to bring this issue to the notice of this august House. For rice, the farmer’s sale price
is Rs.18 per kg. But its retail price is Rs.40 per kg. For wheat, the farmer’s sale price is Rs.15
per kg. Butits retail price is Rs.39 per kg. For moong dal {green gram), the farmer’s sale price
is Rs.40 per kg. But its retail price is Rs.100 per kg. For arhar (yellow gram), the farmer’s sale
price is Rs.47 per kg. But its retail price is Rs.105 per kg. Shrimati Jaya Bachchan spoke about
onion. | want to speak about chilly. For chilly, the farmet’s sale price is Rs.10 per kg. But its
retail price is Rs. 60 per kg. The farmer is not getting any benefit of increase in prices but the

consumer is paying more.

Sir, | came to know that the Union Agriculture Minister is discussing this problem with the
States. Of course, ours is a federal structure. There will be problems. |want to know if tangible
measures have been discussed with the States; whether the States are willing to take any
tangible action; and whether there is any tangible result to control the prices. [want to know this

thing.

The Prime Minister has said this on record that the price rise is because of market forces. |
want to know whether this price rise is due to market forces or due to middlemen. | have
shown that there are variations in the price at which a farmer is selling his produce and its retail

price.

When time is right, wrong decisions have been taken by this Government. When there is
less production, it will allow export. Vhen there is good production, they ban the export. For
instance, the Ministry has prohibited in April 2008 export of non-Basmati rice and in four months,
it changed this policy and allowed export of PUSA-1121 variety of non-Basmati rice to help a few

companies.

When there was encouraging production of sugar in 2006, the Government of India banned
the exports. Due to this, sugar mills failed to issue cutting orders. As a result of this, farmers
burnt their sugarcane in the field. MNow farmers have shifted from sugarcane to other crops.

Because of this, there is this scarcity, which has pushed its price up.

The measures for development of infrastructure in agriculture on long-term hasis are also
not giving any results. This is happening because of the paradoxical approach of this
Government. | am giving one example of it. Vhen sugarcane growers do not get the

remunerative price for their produce, they do not go in for sugarcane cultivation. Instead, they
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go in for other alternative crop. Itis not a cyclical disorder. It is due to paradoxical approach of

the Government of India. Thatis why it is just like.. (Tnterruptions )..

Sy (41 4. 3. $RE) : U v e g e

SHRI M.V, MYSURA REDDY : Sir, it is just like giving a pill for headache when the patient is
suffering from stomach-ache. YWe have to overhaul the system, so that farmers get remunerative

price for their produce and consumers get it at minimum price. Thank you, Sir.
Suguras (91, 6. . FRE) < Tom Sugeen S, gifem
3. (sl T U U (o) - g, S0 uidl @1 b erga 82
Suwareas (91 6. 9. $RE) anvs uidl & g fime s &)

1. (sftuefh o UL Fugen : IR, AR UIET & YTl SEedR Sl B A W 2 e drell
ﬁ, By ?le | will leave most of the time to him.

W, 3151 84 price rise &1 d1d B ¥ & iR T 310 a1 @) e w1 d e o @) HE
a1 & b wifidear ffeex |18 ®wite & T Y 1 32fi 0T, Ry e 9t 1 prices §
fora N el g8 &1 arR § a2 d1gf b 05 wuU 4 2R &) aral &, 2w W) ol &, a1 & sud
o ] e, @il qg1 ordl 2 b gl wawal 1 aver, AR, <10, 91dd - HEH Hh
AR &, AR <11 94 3189 919 &, 98 I8 ¢ [ oIl a9 HHl Tdh & WG g el 9¢ o -
45 TR¥T THE F1 UG 921 &1 TS & S § 06 W AR - IR ST I T2 91, 91 T
St =1 g 3T SRR ] TR fea o ofiR =1e & fory geamwe gan o w1 |wsr i 1 8 va
& b afrot a2 i arree, Forg=l amues ] R dx gl Aol 8, a1 & 12182 a2 4l Il o e
& &7 7RG 98 A8 il € {6 i 3 $ B1Iel 981 81 IR, 39 859 | I8 IR IR
feama BT 21 89 AN feade™ $30, IR HEd A soiteid o, Tihea? My ey
ET AT AR T2 5a|E <7, fod! g9 9ufie 2, S 3= Mol IR famom 9 o 93 919
Tl wadl d ¥g w2 [ oilael it @1 ¥l &, Y1 us R &, Uil sarer 9 R, Helld a1
T, Yew fiY ¥2ed 4 differences &, ¥e d-ie & g i ufsds [eligeer &, dev sui &g
T el B TP, AL TURT ASS-STS BT JHAT 81 S0 - 59 O 61 91 hadd Tg
9 WAW &1 S0 3R 89 AR 310 R gl Sui fihe 519 §ofe J99 €1, 91 S9RT 9]
&1, prices Fed 321, 3 AeH) Tex-wc & T ¥ gy 2, safert 599 same] 9ia &1
T E? R, AT JATIT, & SHH 91 Fled 7 3T IR W IR &, 3R 31 981 B, 1 39 92
ST T a2 diej) st ¥l ulfidear ey w1ed 9 ug a1d gel & [ o 7 statistics ST
EEll LG E,\f', dg Programme Implementation Ministry L R RIGI Aﬁa\rl il economy EARiGoE|
T BT FeEr] A&\r, management economy, dg EFE_*TH ffeer & ey o %\r, dl &Y §R”
T TS Yool FAT TS W1 & ? fibeds iR 8 397 H1 9111 € 3 39 price rise 1 S1A19
CE
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TR, 1 WIicrme | &9 U% AT T8dl U fdel U f31 91T -Collection of Statistics Bill.
CEACE ARG C RG] g3l 3R H 39 Government BT non-seriousness & IR H JITUHT Fdl
TEIE| T AT gl I8 (91 URT g, ST 3N a0 S fdel & ¥ H 1 rules and regulations
HaT & Ted U3 el 76 U | TE ql seriousness & ATTH] | [aTd T&i 78 &1 & & 3y a1
AdTe é, oifep ERED) Eﬁﬁ permanent solution SHTEI—CBT%E?T %}, ST ofY ‘FTF}T Hra q EEARED you
have to find a permanent solution. It is not that we shout from this side or they shout from that
side and you reply the same thing. The question is: How are vou going to find a permanent

solution ?

X, U Aol T A1 L1 &5 H MMEHN 91eid & b inflation T marginally §€1 &, FI1T6 &
Wholesale Price Index §41d &1 ¥ aI0¥ g Yol EIEG] % fob @ ST Wholesale Price Index &dTl
&, U] basket 7 FT-FIT commodities 87 3R AT g 3R ATl & Wil HE, HUS G
bl HIg, a?vl, ﬁ'hTrl, Wﬁh_c'l, HWEQFH?;% - HoH1 3 basket § T8 ﬁ?ﬂ, Gl naturally dg price
index <7 37T &1 ﬁ@T‘T‘T[, TR ST consumer 1 affect HRAT %}, ST Consumer Price Index %\r,
I AR A H 7 S 3 el g T ar g ey e eld, 9 S are Bl Ry
HATA B3 U Bl BT T, FAMh MY H o T8 1 HATAT BT HaTd Te1 &1 [, AT J8
2 b 1ei g9 7 911 ? fpas Fhel? Agriculture Minister cannot answer these questions because

he will say the same thing which he has been saying for the last three times or what he said in the

Lok Sabha. That is why, | have decided that | am only going to put three points. | request the
hon. Minister to answer these questions. YWhat is in the Wholesale Price Index hasket? What are
the commodities put there? Why should we not think about the Consumer Price Index which
affects the consumer? Why only the Agriculture Minister is answering and why not the Finance
Minister ? Why the Minister for Programme Implementation who is responsible for implementing

the Government’s programme not over here?

These are my three questions. For the rest of the time, my colleagues will speak. Thank

you, Sir.

sft AT AL TS (A7) : RER HE IR, UEel 91 a1 g3 T8 Hel § & S
Ut U €1 v 1 I Ot & R 5 L (2raET)).

S10 (sfweth) o1 CEuE : M price &1 9T [ . (e@em ).

sft PI<IRT T&qo1 ARG < FRTRT S S1oefl It e d& & fore 721 gam 100
B} u’sﬁ, g o9 § T Qﬁ, T [T, famine T, Tg ST economic reasons 3 W %\T, I
e & Tofu HH Uet 47 g3 ofll .. (21aT). .

310 (sfirefh) o CEUGRN ¢ Price rise @1 410 HI L.(HIEM).. 3 91 H1 SIS
(..

ff saR™ | AE : Bisd &l 9| 21 &1 WET & IR H, price rise & X H
S10E $1 g far @ 2, sy Al b)Y a1 81 @ 9 gadh gaforr Tt @ wadh
. (FTTETT)...
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S10 (sfiwefh) =T CAUTRT : T price ST 9¢ 2T 1 .. (ST,

sft TIAIRTH &1 ARG < A1 G (A, . SHIAT T 21 "1 il e agd
AR el waede - 2R guefe 91 g1e-gie il £ - anud S gHde 98-8 &, S9d)
BRG] 3R 3 coffer H ATTH 1 JATHT 21, SHH TUH .. (TFIM)...

310 (sfterel) TorHT AU < ATU 7€ UbSHY Sicd § AT, & o7 GAR &1 yhel gl
B, TH< T black market B aTAT Rl

sft ey e A - i 2L (A,
THE VICE CHAIRMAN (PROF. P.J. KURIEN): You address the Chair.

3ft TR AR A1 : gHR A1 A Heof | 311 g8 deliid § 311 €1 98 9gd HeT &1

2, dl ufderd 9¢ a1 &1 g9 forv g9 &l dgeu &1 sl 1] ded &, wled &) fiord avar
ST W T T | ITHT AT 5 price rise T HHI IFT Tl T AN G & AT ITHT IMT
TE1 A1 &1 S S 9 Uh HIECR T, SHG HUI 32 980 I H1 37 1| T8 HAlCh Bl
Forfl BT IRER & TS, TRPRT B &l F B Uh folffie 811 81 89 99 S & 1 price
tise & FIARTS # REOR BT =M & B Hlg WG] 1 &1 A1 Tl € 6 0 AN 31 91a1 Y
T e &1 H v R & lyrics & SR, ST 3 e+ &1 91E1 2, § IS UH ™ T B g,
I T &1 & URhal 981 U U1 I1edl g1 IH TR AT JMSHT 1 H1e0 & iR aed] 317 A1
GG &

TEol Hg1 ¥ TR i Al MR 919 o o,

319 el W T ol &, g1 o1 el 81

< et T, T HIa a1 e am1?

g § e o1 il aw i,

WIS dTcl §8 &1 0ellg AR T,

RT9 1Al ST 61 TS 7R 11,

ST A 1, Foratrs R A,

1 G Id1 1 0SS HR T

TEE B 9dl 1 Ugls 7R T,

EEARAMIEE EEIFRIER R

Rl BT I BT HATE AR T,

HUS & fFHT w1 e ar TR,

ETIEAR AR EAEREIFEIFRIDIR

S g -Ha 91l A1 Heats AR R,

91 G Td1 1 7SS HR T
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5.00 p.m.

2 gH WIaATY €, 89 @l ded §1 88 b ld Tl H3d E1..(agr).. 8 &1 Hehld 1]
g1 U8 Hedls 81 ol 3 [Fg TRE qHEal S &..(Uagr).. 3 a1 b 436 61
Jfert feamur, 3y HB U T2 30 $D alternative &1 FTC

310 (sfrweft) o v dueen : 2y SR oy R W

sft TIIRTH U1 AR : 59 HYBR A £ ol amud] i $8 ST ST 81 3Ty HNER
SR o &1 HE1 AT &1 e i aarn?

DR. (SHRIMATI) NAJMA A, HEPTULLA: VWhat is he talking about?

=ft TRy TEHT AR : {\'Tﬁ EIG) %}, Sir, there is a percentage, of course, of price rise,
where hoarding is involved. 291 H YT TSI, | HS W1 61 S 1 &, TS IS ST &1
T &1 SET 91 YW &, IS T ATSR] TG &, SAlh T SUHT Iooltd Bl &1 H] &1 T
TN & SR NS 91 AT IS S [ Tl ST &1 3ATAU § M e Hell & T
TR HUTSEN Tae &1 ST I WRERT HT I AMET| Aeidhel T I IRBR
faarse urdt R, 39 B S STIN S 4 Haw ] 21 AT ST 98 a1 2l & fh
T TR TRBRT BT FAW b SHERT IUTNT EF1 a1feT, T1ih ST A1l Snfefthaared 21fST fhan
EAT &, T8 ATHH U HH FIe¥ 31 S0, Fa< 1 A1 T 217 1 q159 HH TSm0l IR, e
# & 29 oI 4 984 3 98 £, 89 9w H R I &1 949 32 &, 89 99 1-951 M 991
&, WRICY 971 &, Hreey HiredaR 1 39 g 7 ey o1 o e ¢ 81 ol Higd &
o, gcured 9 ¥ guN) Caialshl wai o) &2 Wisder didi ¥ Wied @1 81 d1 gl Al
WR I T & gU 3R & 3ol 1o WISl & 4 370l caiatiofl 91y, Si wfed Hlsaer &
TE AT g 3R S IR €, FeTeh S0 S o 980 ot 6 811 &, 39 forv tm &1 s
2, T1 39 1511 U= &I S 3R 0+ 31091 HISF9H JeRI 91 5fd HHI $19¢ aId € a1 8 v
AP el &1 AT Tl ST TS

SOl 91, &9 Al ST @ T 6T iR SogwR, 39 GF1 &1 3e¥¥e Higdd 2Fl &
M BT Aag HIF 90 9T 9he § s $aTedS & Wd Jed 21 3R WU Wsd fa
qr wuie HIg¥H b consequence ff g1 21§19 ¥ BviRas g;lr?é‘l ARl TFTUNAT gal, GIIEE
firfeeriie ge o i bl &) e o a1 s, 1ol wed) &1 s, widhe 9 of <ol wwdl an
ST, 2 ST AT &, 92 Sl 121 83011 39 YA &1 Hbol & § 91 S A2, g4 U e
AMTHT ST 21 L, 89 Pad & b oid Brsd ey o1 e ol &, 91 id arhe & 99
Gl ol &1 U8 A1 89 99 S| &1 U] U ol & T g ufiheay MRex &1 il Wikl
Al 2, 79 fi Wi ged &1 2N Tfihedy e hep &, hebell dlotd & fob W&l et bl HisH
a1 e ANl & a8 & Y S o9 d U1 dlerd & d1 25 wae ok ggdr 21 aifh d )
Thabetl Fleld & T 91 URfRITT & 98 90 €198 $F ¥ $9 8 § U IR d7 adard g1 21
TR § UFh IR gaM ¥ Rfie 819 &1 w7, foae R ffie 2 € Sa+t €1 ar 99 ged 81
TR, ST AUS FAA BT B &, IUBT AT HH B T, FH-Hf &) s00=T, TR-IR
T 99Ul U, gal U & W 1 HEd1 & (b Snud] 20 ddd gl &, 991 &1 el &
3ATY HId 31¥Tel e AW H FRIY 31, Vel a1men &4 e &1 gr=rarg)
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank vou, Shri Shantaram Laxman MNaik.

Shri Prasanta Chatterjee. Now only three minutes are left for yvour party.
SHRIPRASANTA CHATTERJEE (West Bengal): Sir, | will take five or six minutes.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, you take five minutes.
SHRIPRASANTA CHATTERJEE: It is a very important issue.

THE VICE-CHAIRMAN (PROF, P.J. KURIEM): | agree. You take five minutes. | know you

will keep vour words. | know that.

SHRI PRASANTA CHATTERJEE: Sir, the Government has talked about the global
phenomena not only in this House but also in the Independence Day Address of the Prime
Minister last year. The Prime Minister had stated, “The inflation that we have seen this year is

basically due to extemal factors”. MNow, | would like to quote from the IMF indices:

“After peaking in mid 2008, the international fuel and food prices have fallen sharply
throughout 2009; from June to July, 2008 the fuel prices have fallen by nearly 50 per cent,

while the food prices have fallen by over 25 per cent.”

The global inflation, which peaked at 6.27 per cent in July, 2008, had come down to around
1.3 per cent by August, 2009, with the inflation rate of emerging economies faling from @ per
cent to 4.3 per cent in this period. The IMF says, and | quote: “In emerging economies, inflation
is forecast to hover around five per cent, in 2009-10, down from more than nine per cent in
2008.” This is the picture, Sir. MNow, | quote from some of the selected countries from different
regions across the world. In October, 2009, it clearly shows that India has among the highest
inflation rates. More importantly, while the inflation rates have come down everywhere since
2008, it is only in India that the consumer inflation rate has increased. | quote from the source,
“Qutput, Price and Jobs, The Economist of 3rd December, 2009. | give examples, of only a fewy
of the countries, showing the Consumer Price Inflation as on October, 2009, in comparison to
October, 2008, (Year on Year Increase 0/o). | quote: “Pakistan, in 2008, it was 25, while in
2009, it is 8.9. In Vietnam, it was 23.1; now, itis 7.1. In China, from 4 per cent, it has come
down to -0.5. In Malaysia, from 7.6, it has come down to -1.6. And, in India, it was 10.4 in
2008, and in October, 2009, it was 11.5.” So, the argument of globhal phenomenon is a bogus
argument put forth by the Government and that side. MNow, the principle factors are domestic,
and, we, the Left, are continuously saying as to what the reasons hehind inflation in India are.
The neo-liberal policies are causing agrarian crisis and eroding self-sufficiency. The main
reasons behind high inflation, especially, rising food prices are manifold. There is the weakening

of the Public Distribution System and increase in fuel prices. YWe had seen it in the last Session
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that vou did not care about Parliament, that just eleven hours hefore the Parliament Session was
to start, you increased the fuel and diesel prices. There is also the failure to check hoarding and
speculation, and weakening the role of the States. With the dominant role of the private
speculators, public procurement continues to remain limited to a few major crops. Procurement
operation was carried out only in limited parts of the country. Big corporates have been allowed
to enter into the food market. There has been an increasing reliance on imports, often at
exorbitant prices, erosion of self-reliance in food production and failure to control rise in prices.
Sir, agricultural growth fell shortly in the absence of any substantive expansion of irrigation. Sixty
per cent of our Indian agriculture continues to remain dependent on the monsoon. Yvhat is the
estimate of the World Food Hungry Report? The Global Hunger Index of 2009 says that
countries, which have scored between 20 and 30 points, are in an alarming condition.” And the
rate of India has been estimated at 23.9. Who will answer this? ¥ho will take the responsibility
for this? What we see is the faulty estimation of the BPL. We are also demanding a universal
PDS at affordable prices. But the Government, as a policy, does not want that. And, they are
passing the buck. Here, they are advocating their principles. Besides that, we see that Kerala
has set a unigue example. We also have the examples of West Bengal and Tamil Nadu where
the PDS is a success. Kerala is a unique example. Since the time the Left and the Democratic
Front Government assumed office in May, 2006, the Central allotment for rice for APL under
PDS was 1,13,420 MT per month. It was reduced to 21,334 MT. It was further reduced to 17056

metric tonnes from April, 2006. They are the advocates of open market !

Sir, while concluding, together with the observations made by the other speaker of my
party and other Left speakers, we, once again, demand that the Universal PDS should be
strengthened, (fime-bell) The Government should act against hoarders, ban futures trading,
reduce the price of diesel and petrol, end the discrimination in allotment and follow the self-

reliant policy in agriculture. So, this is my demand. Thank you, Sir.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mow, Shri Naresh Gujral. Please take only

five minutes. ... (nterruptions)...
SHRI NARESH GUJRAL (Punjab): You give me five minutes and | will live with it.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Because | will tell you the problem. In the
“Others Category” there are nine speakers and only 20 minutes. That means, almost three

minutes. But, | am allowing extra two minutes. ... ﬂnterruptfons)... Yes, generous.

SHRI NARESH GUJRAL : Sir, the last feww months have witnessed an unprecedented rise in

the prices of essential commodities. While the Government may be sitting smug with the overall
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official low inflation figures, the fact of the matter is that the Aam Aadmi, who this
Government claims to represent, is finding it difficult to keep his body and soul together. The
Government by patting itself on the back with a /7 per cent growth rate is very, very happy.
Congratulations. But, what about the man on the street who is literally starving due to the high

prices of food?

Sir, more than 50 per cent of our population survive on just four or five
food items, atta or rice, dal, onion, edible oil and a little bit of salt and sugar. The prices of all
these commodities have gone up from 20 per cent to 120 per cent in the past one year.

Congratulations to the Government for the management of the economy !

Sir, according to the Planning Commission, an average person in the village
requires a minimum intake of 2400 Calories of food per day, and those living in urban areas
require 2100 Calories per day. | ask vyou, Sir, gven the current prices of
food stuff, how does he get it? It is a matter of national shame that more than half of the
population remains malnourished. Sir, according to the Global Hunger Index that ranks countries
on a scale of 100 with 0 being the best score, India has a GHI of 23.9 which is an alarming value.
YWe stand next only to Bangladesh, Ethiopia and Pakistan. These are last year’s figures. With the

current prices, we are, perhaps, bhelow them even.

Sir, in reply to a debate on the sugar prices, the hon. Finance Minister said that the
prices are going up because there is a mismatch between demand and supply. We all knowy
that. We also know that we have had a drought vear, but does that mean that we let our poor

starve?

Sir, to my mind, the only solution to meet this challenge is to increase our
food production, and this would be possible only if we make farming a lucrative profession or
business. According to the Deputy Chairman of the Planning Commission, a recent National
Survey has shown that 49 per cent of the farmers would not like to be in farming given a choice.
Sir, our farmers are perennially in debt, and many unfortunately resort to suicide to end their
misery. This is so because of the myopic policies of successive Governments that have only

given lip-service to the interests of the farmer.

Sir, to improve our farmer’s plight, we need to incentivise him. We need to give him
better MSP, and this MSP should be realistically decided keeping in view the input costs.
Sir, in 2007-08, when the hon. Minister raised the MSP of wheat from Rs.750 to Rs.1000, we
saw a quantum jump in production of food grains from 6¢ million tonnes to /6 million tonnes.

Sir, we need to give our farmers high -vielding seeds, better quality fertilizers and pesticides at
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reasonable prices. YWe need to provide them with a market at their doorsteps and we need to
give them credit at low rates of interest so that he does not end up in the clutches of money-

lending sharks.

Sir, I am pained to point out that when our State Government gives free electricity to the
farmer in Punjab, we are told that we are populist. YWhen the Shiromani Akali Dal Government
gives subsidized affa and dalto 16 lakh poor families in Punjab, whose monthly income is less

than Rs. 3,000, we are branded as irresponsible.

Sir, it is the responsibility of the Central Government to ensure that all BPL families —and
their present definition is seriously flawed—are given essential commodities at affordable prices,

as only then will India have inclusive growth.

Sir, I'would also like to draw your attention to the fact that while prices are shooting up, we
are doing precious little to prevent damage to the stocks of our foodgrains
and crops. | come from an agricultural State which provides almost two-thirds of
wheat and one-third of rice to the nation. Yet, | am sad to point out that after
sixty -three vears of Independence, we have not built adequate modern storage facilities to
warehouse our precious food stocks. Almost 20-30 per cent of our fruits and vegetables, 8-10
per cent of the pulses and more than 8-10 per cent of foodgrains are wasted post-harvest, and
these are official figures. | am certain that the actual losses are much higher since | have seen
how the FCI stores foodgrains in the open for months and months together, allowing them to be

attacked and wasted by rats, rodents and pests.

Sir, in the end, | would like to say that since the Government claims that it has adequate
food reserves or buffer stocks, there is no need to import foodgrains in the near future, it is
imperative for the Central Government to put in more food in the Public Distribution System

immediately. Thank you.

SuaHrEs (91 915 FRE) : o T SEeaE | gahre Sil e uid e £
S1.(8fiwefl) ToTH Q. e : Ui fie He?
Suguras (A1, 9.5 I : 717 9111 & T uid {772 9161 81 Please finish in five minutes.

3ft TP TESHY (VRS : SIHEAET Si1, # #A1 Agiad Sfl &1 are faarn aren g,
TV IS TAMT AT g, T TaTed Y81 11 g 3R o A1 1 &1 ared] §) TS & ar
E1 AT A H S AT S AN LS W YD I <, T GI Hed |+ N T o iR ae
U FE TG = 1 370 WO FHE ol b W T W B w1 gR 21, Al
wEs i wrEd) ok 91 21 gHN v wi) [ | w6 gd g9 gla i g ofid @ &)
HEI 378 U 91 U b A Sra e i e ofid weng & [ srraer fron &, e 9w,
STeTT MU AT &1 ATE FeT ared g
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I 9@, IWHR T IR & & F1 I JRAFT The & A1 Fear) Adve 87 § 39
T BT BT 719 A1 dTed &1 5 Yed [ b M & AT TRER| Hel €1 U IEHR J §o
Tol YRS AR Sfl Bl eRie dd 2 AR 39h dR € 7T &1 W&l &, U1 A &, alfdh |
Ik W HR gUIU &1 HTer § W] B A8l g1 1R, 11 3R 1 & | 901 Redare
8117 YRS YA Sfl, 9 it apl Alef i S ¥ Y[R Weisl 31 @ &, 98 fiwd urd &1 21 fied
ATl FF T &1 0 T Tl o717 S Aiele YT el o | 7o &4 984 a1 T o= & &
o Hietg Tu ol fiet, 39 Aide $0U &1 U= $UT WG 919K | €M1 a1f&U1 3FR fHam
@1 Hiela v fifeld & o1 98 Uidd &1 el 1 U 3 fie a2 v, a9 ool 92 darelld wuu i ¢
firet wg1 87 2 g o Uge Uy I W1 vE1 &7 $Hb (o0 o1 1 B RE 27 IR & aR 4 HAl
TEIGT 71 AL Ugel $H7T T, T80 g3 721 &, 331 U H Ugel del o1 & HSR Fared W1 &
3R 1 919 & b &0 i ©1 Wit © 32 €1 T fohen T 48 o e St 2000 |
48 TIRg 1 IR 1T g3l 12 BUY @l a¥ 4 3f1 ol adl 3R 311 ¥a1 & 27 $UY $1 8¢ H1 W,
g I HI R 87 42 b ) amnd-Frafa Afa 82 g 91 e a1 verieran 81 48 o
& PR T &3 ST 12 $UT S8 6 3R 0 W H g3+ 70 TR S AT M 27 3 30
JUUHT Y , 34 TS T2 IR T H20? 961 2 Siad aifavl

el del b o o Far o e wan § 6= agied &1 9 a1g & gedarg e
Q1 HTel Ugel HERTE # 1 [hH Tl 61 A3 ol gAT 211 a2 $HIAY g2l 21 {dh d 7 1,200 BUY
WG AT T2 9, Tifh ] 1,200 TUT T2 0 70, HAT I ART AT 0 B3 32 21 AT T2
3T BT IS W ER U, e g8l (G &1 SH-AT= I g3l 8 A= 1ol 39Tl g3 &
Ivg 1,200 UV 1 fery i, oifeper 1,200 w0 ard &1 fau 7u) 319 39 Hiel 2,000 UV S UL
g &1 ug g AT &2 @ g9 291 1 AR A0 1 bl Aol 2, S U A bl SdaTel
HIT T2 el 2, Fllong-term price guarantee TE a1 €7 T8 FHI RPR &, RN AT E? 7
eI B E, T+ F1R 2, T price stability BT &, T 78S SIS BT HIE Holl
&, 1 OIE &1| WIer ol 1 91 g3n? dE SA1S1 80 BN deh 11 UHT gl gan? i el Yo el &
[ @ 2003 1 39 Q91 9 U &1 Wiel del &l W) ARId &1 &1 217 |id "iel 7 U1 1 &1,
1t g9 Ry e Ui TRER &' ATel Tl H 2T &, o971 217141 o 319 3101 60 BT ST
T 3 g B 27 49 6 faeTeT B Wl F 1 AHI BTE? 49 B Aol 1 IEN FT I
gl 1? sfieldl & H12 8HRI free trade agreement 2 afie wgl & fire miferp] = 9 st firel
TS 3R sfieial iR Toifdrn &1 PRIER 8, a7 Tl § U1 without tax 11 &1 21 ¢1 T8
fopft o1 fergaen €1 & 6 50 TRE 1 39 <91 & o & SN 1 AT fha w2, fo e 4
ferere= 1w &) gaTE fhar wan? SIS 9 ©: Giol U d self-sufficient 201, ©: Hlel 91 3T
dz 60 per cent import dependent BT STell d1 ETerd 2ATsT & E\TTI—%! 100 HUU fhall g1l
HHI AT Pulse & fI9M & IR 7 3T IR-TR Hed &, 98 T fail BT TRA? FT productivity
:l—E-FTEI—Gﬁ, EPITW seeds HEﬁ?ﬂTQ, T assured water supply & fef1? mﬂﬁmmama%
fepar &l s 2 TR 1 T 3y 1t TR, 913w 8 Hidd dad) b d fef1? o ag
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IR F B Farm? e i T8 €1 R F 3199 § IRER F RO ST T supply-demand
1 problem TR g8 3R 30 HRU AT TS 912

TR, H 3751 T 3R G YBH1 d1ed] & 16 &9 paddy & TG & 1610 1,000 HUT A 2,
eI H1 51 7 Fat i 1,000 0T e Wbl AT He HAT S A O A pETen? IR haEl
o7 &5 &9 1,000 BUT T <, FAG HETE g0 F g1 AR § b AT 391 gan? ATl
IR | 40 TUT fhall amae firet T81 &1 ST UhaH W a5dd 2, a8 41 20-25-30 $UT & T
TET &1 2N [Bar &1 1,000 BYU 21 o foru w1 ¢ 92 o % Ve gan (ww 3t e g ol
GECORE

Suguras (M1, 9.5 RE) - SrasH ofl, o g w1k

off uepTer STES B : T3, o H, A - Al 81 77 98 IR R $1 long-term
price guarantee a1, Rlfd Tl U IRAT &2 ﬁ#é@éﬁ?ﬁ@ﬁwwmﬁm%
el = wles WRY 1 31l 9l1s f&an o 9@ = i 78l € g o, g 9 price T
firclll 59 Wil U &1 311c), 30 wUU el o1 U8 ¥&1 81 Price W 3 Sl distortions 3T &, @
;H-II?'I'\' AT ?-", Fifh IRPR & U Eﬁﬁ i 71 €1 Assured water supply is the key to the
productivity of agriculture. &1 assured water supply ﬁﬁﬁ?ﬂﬂ HT h FcL*FI HY{DI public
investment 1?7 3N &1, a1 fhd=11 Hf1? wglg, ofd ¥ v 1iv & b a1 Sid1 &1 ¥gd o+
& ToT0 IR &1 1?2 3 9 el € o g uRaR &1 5 [l 1, 5 el da, 5 el ara,
10 foratT amaet iR 10 fehadT 1%, Teran anferw) I8 & URaR &1, APL URER &1 41, gHivad aml
W PDS & A ¥ MiTad w3 firen arfev, 9t e fienfl, T 9 wRer F w0 fhm?
(T BT ... U had JUH foAT 3R 9EMES W AW TEl SR, T A hadl
«..(FTTET)....

Suaeas (9. 99, $Ran : g1

3ft T AT HY: AT H 3T H hadl U I S ... (TG ).... H dhael T q1a
FE e A= ST WS BT eI &, T D A1 AR 21 AL g AHe T & ... (ATIT)....
8 WHR GRI A 2 ... (ST ). .. 3R FHAT T TIHR &1 FHA1 ATl

SHRI SHARAD ANANTRAQ JOSHI (Maharashtra): Thank vou Vice-Chairman, Sir. If |
remember correctly, it is the third time during the period of the UPA -1l that we are discussing the
price situation, particularly about the essential commodities. It is remarkable that not even on
one occasion that we have talked about the rural consumer. YWhen we talk of consumer prices,
we, essentially, talk of urban consumer. It must be remembered that there is a basic difference
in the interest of the rural consumer on the one hand and the urhan consumer on the other. The
urban consumer wants low prices; the rural consumer wants higher incomes. The basic defect in
the policies of the Government is their failure to balance between the interests of rural consumer

and urban consumer. On all the three occasions | had pointed out that the increase in inflation
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and the hike in prices all a direct consequence of the policy of so called inclusive growth or the
Aam Aadmi economics. Sir, this has distorted the supply-demand situation in the country as a
whole. The flagship schemes of the UPA have resulted in a lot of money being pumped into the
consumer who is going in for additional consumables which is a happy thing. But, that hasto be
matched with additional incentives to the producer community which is not coming as has been
pointed by so many previous speakers. Unless we provide sufficient incentive to the producer, it
is very difficult. If we do not do that and go on pumping money into the hands of the consumer,
the consequence would be what we are seeing today. The fact that Aam Aadmi economics has
got them vote possibly give them to think that they are on the wrong track. They might have
won elections. It might, actually, come out to be disastrous for the country as a whole. | would

like to make only one point, Sir.

The knee-jerk reactions that the Government is giving, for example, importing the essential
commodities, banning the export of essential commodities, imposing restrictions on the futures
market, etc., are all anti-farmer measures which will discourage the farmer from producing more
next yvear. This year you suffered from drought and next vear it might come as inundation and
flood and you are not really equipped to meet that situation. This year you might escape
because you have sufficient stocks. But, next vear, you might be really in trouble and don’t think

that the electorate is as favourable to you that time as they are this time. Thank you.

THE VICE-CHAIRMAMN (PROF. P.J. KURIEM): Thank you. You stick to time. You have

taken less time.
SHRI SHARAD ANANTRAQO JOSHI: Sir, | always do that.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You are very crisp and to the point. And,

you have made very good points.
SHRI SHARAD ANANTRAQO JOSHI: Thank you, Sir.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Smt. Stanley.

SHRIMATI VASANTHI STAMNLEY (Tamil Nadu): Thank you Vice-Chairman, Sir, for giving
me the opportunity. | record my concern here over the increasing trend in prices of essential
commodities like edible oil, pulses, etc. The result is showing on other commodities also like
vegetables and fruits. This has a direct affect on Aam Aadmi for whom we say that the entire
Government is working. So, this is of much concern and the need of the hour is to address this

sincerely.

The main reason for increase in the prices is the mismatch between supply and demand.

That is, when the demand is very high and the supply is less, certainly, it paves way for
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increasing the price. The supply is less due to floods and drought conditions. In such a
condition, the supply of essential commodities can be increased only through import. If at all
there is hoarding, we can impose stockholding limits. Tightening of de-hoarding operations will
have only a temporary relief. This cannot have a desired effect on price rise if the supply
condition is acute. A Tamil Poet says, which means, “The Government should be able to create
the resources, guard it very well and then equally distribute it.” This is what the Government of

India is doing now.

India is now facing such a short supply, particularly, in respect of pulses and oils. The
Government of India is implementing a scheme for importing and supplying edible oils and pulses
to the State for its distribution through PDS. But, Sir, the quantum of supply is very, very
inadequate for Tamil Nadu. For instance, in Tamil Nadu, the State has supplied 71,000 tonnes of
Tur dal, whereas, the Central Government agencies have supplied only 250 tonnes. Then,
29,000 and odd tonnes of Urad daf has been supplied through PDS in Tamil Nadu, whereas, the
Central Government agencies have supplied only 4/50 tonnes to Tamil MNadu. Similarly, 69,000
and odd kilolitres of palm oil has been supplied by the Tamil Nadu Government through PD S but
the Central Government agencies have supplied only 20,000 kilolitres of palm oil to Tamil Nadu.
Likewise, 17000 and odd tonnes of Affa, 4000 and odd tonnes of Sogy, 15,000 and odd tonnes
of Maida and 43 tonnes of Masala packets have also been distributed through PDS from April,
2009 in Tamil Madu. So, apart from introducing the scheme of providing rice at Rs. 1per kg, the
distribution of Masala packets is another unique system of curbing the price rise in Tamil Nadu.
All the important Masala items like coriander powder, chilli powder or even mustard seed,
etc., are packeted, which is worth than Rs. 100 but it is distributed through the PDS at just
Rs. 50.

So, here it is very clear that the supply given by the Central Government is very inadequate,
but still the State Government of Tamil Nadu is able to manage the situation. How is it possible?
It is done only by the additional budgetary provisions. An amount of nearly Rs.400-500 crores is
being spent to buy the essential commodities from the open market and to supply this at the
subsidised rate to protect the poor people of Tamil Madu irrespective of the quantum supplied by

the Government of India. The same is the case with sugar also.

| would like the Government of India to take some long-term measures by increasing the
production and also the productivity so that there is an increase in the supply. This can be
achieved only by incentivising the cultivation of such crops and also by adopting better seeds
and promoting high vielding variety seeds and also by following good agronomic policies.

Sir, there is another interesting Tamil cinema song which is worth quoting here. YWhich means
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everything is possible if you are concentrating properly on the farmers and on the field.

... {Time-bell rings ...

Sir, pulses and oil seeds can be grown in large quantities in our climatic conditions. For
this, | request that the Government can give the hybrid seeds to the farmers free of cost. If it

cannot provide it free, it should be provided, at least, at 50 per cent rates.

Finally, | will make just two more suggestions. The MSP is always fixed at a very low level,
as a result of which the Government agencies are not able to procure the desired quantity. |
request that the remunerative rate may be fixed for the essential commeodities like we have fixed
for sugarcane. Otherwise, the MSP should be fixed on par with the moving average, that is.,

taking into consideration the market price.

With this observation, Sir, | request that the Government of India should support the State
Governments like Tamil Nadu which is taking several proactive measures to implement PDS as
an effective anti-inflationary scheme and also to consider the short-term and long-term

measures to curb the price rise at large. Thank vou, Sir.
THE YICE-CHAIRMAN (PROF. P.J. KURIEN): Dr. Subbarami Reddy. ...({Inferruptions )...
DR. K. MALAISAMY: Sir, | would like to thank ... ... (Interruptions )...

THE VICE-CHAIRMAMN (PROF. P.J. KURIEN): Dr. Subbarami Reddy. ... (Tterruptions ).

Yes;yes.

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, this past year has been very
unfortunate for the households in our country because the prices of fruits, vegetables, even
eggs, chicken, sugar and palm oil have gone up abnormally. This is mainly because this year,
we had unprecedented drought on one side and heavy floods on the other, and most
disproportionate patterns of rainfall throughout the country. This is one of the major reasons.
The price of potato rose by 82 to 100 per cent, onions by 49.9 per cent, pulses by 23 per cent.
The price of rice was up by 12.12 per cent and wheat, by 7.47 per cent. Now, there is no doubt
that we have a very knowledgeable and committed Minister for Agriculture. As the Minister for
Agriculture, Shri Sharad Pawar is doing his best to control the prices but certain things are
beyond his control. At the same time, there are some remedies which | would like to suggest on
this occasion. For instance, take sugar. Today, sugar has become so expensive. It is priced at
Rs. 40 to 50 and in some places, even Rs. 70 per kg. Why? How to control it? Today, prices are
high all over the country and cane production has gone down by almost 50 per cent. This is

because in the last several years, the sugar industry has been made to suffer extensively. At one
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time, there were heavy imports. Later, imports were stopped. Subseguently, cane was not
grown fully and cane growers had problems. Sugar factories closed down as a result. Thus,
there have bheen many problems continuously. Today Government wants to import sugar, but
the international prices of sugar are very high. Even by importing sugar they would not be able to
control prices. So, what is the option? The option is, at least, for the future, what they must do
is, sugarcane farmers must be encouraged to grow more sugar. Now, cane production has
gone down by 50 per cent. At least, in future they must be encouraged. Similarly, in sugar
factories which are sick in States like Uttar Pradesh, Maharashtra and various other States, the
Government must take initiatives to give them more incentives and even ask banks to give them
loans at less rates of interest and restructure the sick factories. The cooperative sugar factories
should also be restructured. This should be done on a war-footing and, at least, in the next one
or two years, the price of sugar must be completely brought under control. There must be a

boom and production should go up.

Sir, similar problems are being faced in the case of palm oil. You cannot import palm oil.
Mot many countries produce it; there are a very limited number of countries that does that. So,
we must produce more in our country itself. WWe must also concentrate on potatoes and onions.
The Agriculture Ministry must concentrate on some special crops where there is a shortage
always. Every season we talk about potatoes and onions; this is a burning issue in every season.
How to solve it? The only solution is warehouses. Whenever there are good monsoons and a
bumper crop, you must put warehouses to use. There is the Warehouses Corporation and there
are cold storage facilities, but they are not sufficient. The Ministry must take more aggressive
steps and encourage the private enterprises to come forward. If you have cold storages and
warehouses, whenever there is more production of fruits and vegetables in a particular area, you
may store them and use them again. Also, wherever in some area there is a surplus of
foodgrains and vegetables, Government must take the initiative to transport them to places
where they can be stored. The system is not well-coordinated. Now, the Government must take
active part in, ('I) coordination of transportation of vegetables, fruits and foodgrains from surplus
areas to the deficit areas within the State and between States in a very scientific manner; and
(2) wherever more crops are produced, particularly in areas where the monsoons have been
good, they should provide for cold storage by giving them more loans and encouraging public-
private partnership, and see that the vegetables and food items are stored and then given out
when there is a shortage of food. Then, there are monsoons and floods; this is a continuous
process in the country. Even though this cannot be solved immediately, there should be some

solution, that is, they must concentrate on improving the irrigation system at the national level.
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MNow, just as we are giving top priority to power, construction of roads, the next priority should
be irrigation. If we give priority to irrigation, whenever there are floods, water will not flow out to
the sea; it would be actually stored to be used again for cultivation. Similarly, when there is a

drought, this water could be utilised.

The next priority should be irrigation. Whenever there is a flood, water should not go to sea.
It should be stored for cultivation so that this water could be utilised when there is drought.
When the flood will come again, it will not damage the crops; water will be stored in reservoirs. In
conclusion, | would like to say that even though we have succeeded to bring down the inflation
from 12 per cent to zero per cent in one year, again, it has now become 1.3 per cent.
Foodgrains and vegetables prices have gone up to 13 per cent, 14 per cent or 21 per cent. It is
quite possible for the Government to control the prices with all remedial measures and future
planning, and also help the people who are suffering. You must have the planning, at least, for

future one or two years in a very scientific way.

sft wrarife veTe - ST S, MU H31 S W uR 91 &1 oraeR e, sud for
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IUFARR 51, 39 91 § HEMS € 3R o fie1 it &1 38 fawy 1=l Som & fau §
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water, there is no guestion of fish farming. Like that, without irrigation, there is no question of
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Without taking any tax, water tax, farmers should be given the irrigation facilities. ld d< 34
UE T P, 99 I 2% Fidl iferdiie 7 7Es W adi gl e oy et 6 g9 |re 7w
312 el g, TfihoaRd HISdcHd BH gU, SATAT HeTs 81 W&l €1 HHl 3y S & 78S
& Helel B b foTu T PR MR bR & TR w21 121 d3d1 €, gufon ngns 9g
& 21 Hf) Qlelil T arer IR & Teld hoarding 81 ¥ &, sHfelt 7E0S 9¢ Wl &1 wf
It fb &9 A &1 S Ta-He Il"fﬂ:l—ﬁ%}, that Government machinery is not able to control the
blackmarketers. 3 RN 3T RO, 7993 3 T 150 W & RRIeR 81 519 ddb 3117 100
TR secure irrigation facility &¥ e ?ﬁT, %W HIEL ST oA EARF GG A&\r', dddd IIE“TI?;
gedl e e widsr 2l v

[MR. DEPUTY CHAIRMAN in the Chair ]

m’qﬁ YRT TRHR J e B %ﬁ'ﬁ for the incomplete mega irrigation projects and
the medium irrigation projects, which are pending at the State level, the Central Government
should come forward and ensure hundred per cent funding to complete all these incomplete
projects, and, it should also provide hundred per cent irrigation facilities throughout the country.
Then only, this problem may be solved. Otherwise, we will continue to discuss it again and
again, and, perhaps, will not find any solution. (Time-befl rings ) 3R &9 AT faeTee ST i
§ “ATH e,narﬁés R, GIER] eH “omy e & e AE-}.? Fifty per cent of the aam aadmiis now
in half-starved condition. Sir, if the Government does not make any provision and does not give

them hundred per cent support, there may he anarchy in the country.
it Syl : fae s, wua Sk

sft wirer foer - S sl worfif wre Sfl dlet ¥2 9 1 e sl e & for o2l ores
& T ER I et 3l a9 unruly BT HHT E-}, 3‘\'1'%1'(’ the Government should provide hundred

per cent irrigation facilities to the farmers of the country. Thank you.

MR. DEPUTY CHAIRMAN : Shri Barun Mukheriji. ﬂnfermpﬁons)

S1. (STl ToTH1 Q. 30T - IR, BIEAY MFRE a3 & AT A1 N 87

3ft g - Wi ffReR Fnamr?

ST, (sfiedh orn €. 2ugen : T TE AT ? SAHT W HEME BT S 29 Bl SAE o1
ElEY

DR. BARUN MUKHERJI (West Bengal): Mr. Deputy Chairman, Sir, it is a matter of great
concern not only due to the fact that the prices are steadily rising but also due to the fact that the
Government is quite indifferent about it. Ve are at a loss to think as to what is going on. Some
of the earlier speakers have already said that it is for the third time that we are discussing the

same issue, namely, price rise, during the second term of the UPA Government. Periodically,
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this is coming up, we are discussing it and the same stereotyped answer is coming but the
problem remains the same. Mot only it remains the same but it is also becoming acute day-hy-
day. It is really a matter of great concern for the whole nation. If the Government is concerned
for the people, we expect them to tackle this crisis on war footing. YWe may prosper in many
ways. We may feel proud saying that the GDP is improving and all these things. But when it
comes to the essential commodities, prices are rising steadily. Starting from salt to sugar, from
rice to pulses, prices of every thing are rising. YWe are gradually having the impression that the
Government is not very serious about it, and that really is a matter of concern. It has heen
repeatedly demanded, particularly from the Opposition parties, that the forward trading should
be banned. But, it has not been banned, and no categorical answer is coming as to why it has

not been banned.

We have analysed that these profiteers, hoarders, the people engaged in forward trading,
they are causing the serious price rise. But the Government is reluctant to ban it. We are
seriously raising this issue again and we want a very categorical answer as to why it has not been
done. If the Government has some other answer to overcome it, we would not have raised this
point. But we find that the basic reason is not being taken care of. Moreover, no action has
been taken against the profiteers. Yhen the recent potato crisis was there, we found that tons
of potatoes were stored safely under the care of some hoarders. Then, the Government came
with the plea that they did not have adequate law in their hands to take out all those potatoes
from the godowns and all these things. There are so many excuses. There may be some
genuine reasons also. But apparently it seems that we are bowing down to the nature. We are
taking the name of the droughts or the floods or inadequate monsoon. But the point comes is, if
these adverse circumstances continue, what would be the fate of the people? We are bowing
down to the nature. YWe don’t have the power to overcome nature’s adversities. Sir, the other
day, we noted that the hon. Finance Minister also stated that to overcome the problem, the PDS
has to be strengthened. May | ask the hon. Minister what steps have been taken? Our hon,
Agriculture, Food and Supply Minister is here. Everything is in his hands. So, what steps have
been taken to strengthen the PDS? The artificial barrier between BPL and APL should also go.
The Government must come forward to give more subsidies, particularly for these food items
and other essential items. If necessary, even half of the total Budget should be spent for
pratection of the millions of hungry people. (Time-bell rings ) So, all we say is, not only the price
rise is a matter of concern, but we also find that the Govemment is indifferent about it. So, they
must show that they want to address the problem. They have got the mandate of the people.

They have come to power for the second time. But they must justify it. The people’s demand
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6.00 p.M.

is that they must have their salt; they must have their water; they must have their rice; they must
have their food. But nothing is being supplied. Is it not betrayal to the people? Once more, we
have participated in the debate. |find that it is an ongoing process. But please don’t make it an
ongoing process. Please come out with positive assurances, and not only assurance, but

positive actions also so that the prices can immediately be controlled. Thank you.
MR. DEPUTY CHAIRMAN: Shri Bharatkumar Raut, you have got 4-5 minutes.

3t WRAGHAR Wod (VERT) : SUTHTINT AElad, 390 914 3 7 o0 fdar 26 Sl
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BT ST RETE | HHTS  uEe FE o 1% I8 a1 Q1 30Tel fF-9R WEFIH 984 arel €1 U @Rb
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b 7T |7 SR ToTUT 6l I 2011 39 T9 BTl & W Uh 91 91e o1 17 207 3R
I U Ui U RRI ifediol & am ford v 9 ofik H1d IR Hid 9l & 9d) g e, 39 uh
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Sownoio — T3 Rifrerd SR ¥ dRr fefavrd aad &, U@ 915w 2Ny 98F &,
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fafeem &1 faanR T 2, IUPT a3E ABTE Th &1 A6 AHGH1 6 TR T 8| IS
T 1 Wal 5 9IR TUAT 81 3FR 3091 9ol 81981 & 91 3T$ AT IHB] 8THT &, SAPT
solfdefid e 2, 37d 9ai &) ueTg &, 361 delifaT 8, 37 HRfc &l wal &, 139 aie
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HERTE, 1 U 1 TS| A1 9=l g 6 HeRg 3 91 dRIwied R had &, S
STl el HIgS (4S9 & IRTE ST o, SHH § &8 IR SUSEES &1 310 1ad, T8, aoR1
AR SaR I forhe MeN & ISHY § 3 81 @i &I W & fov s =g, oifh forhe
T $ foIT, INTE T 6 oI S8 IRER & U S9h 1 ATSI o BT &

Tt S5 a1 gu T2 96, Se N WER 1Y U, I0T IR &1 SR, IT6H1
FIRET 1 21 it /A1 S T ver 3 3 £, 99 ue & ST AN 2, 3961 S Fea i Ut g, |
HEATf arEl & @l a1 B 2 2 2 2y & Fan ¥ 2, o Al R 9led 2 21 emuenst uidt & Sl
G &, S 2, SH g e €9 1300 189 @ 2 8, U1 fha o g ? (qwa Bt
geh.. A2 A1 Do 1 HEME HR S HETS Ugdl 89 AR YE1 €, S9P 916 H aXaR 1 AR,
Ag SR el digdl g1 a8 R v Rivtel 21 a0 Rt uab a1l 21 3R 22 4y R U &)
Foid1 31, a1 ST IR w2anh = w81, 39 € S geh! ur il afiw Sid Sl I W)
T, 99 ST e i e wrefl HR0 a8 v AR <A | A foF A2 o e se e
3Tt & A #3151 BT §© Ha¥ SO &1 oRaed 2| H a1 &1 [l Han g ofR # o g
TS 6dl 1 9=0dIg]

THE MINISTER OF AGRICULTURE AND THE MINISTER OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR ): Mr. Deputy Chairman, Sir, | have been
carefully listening the discussion in the House regarding rise in the price of essential
commodities. | would like to share the concerns of all the hon. Members because this particular
subject is a subject which is affecting practically each and every household of this country and,
particularly, the vulnerable sections of the country. Middle classes of this country have to face a
very serious situation. It is true that we have discussed this subject in the month of August and it
is also true that there is no remarkable change in the situation. | recollect, in the discussion in
August, in my reply, | had explained what was the ground level situation, what steps had been
taken and for how long this situation will continue. Of course, when | tried to take the House into
confidence and, through the House, the people of India, | tried to put a proper picture before
them. | have seen that there are some allegations against me that because of my statements,
certain things are happening and | don’t want to hide. | have definitely tried to tell the truth to the
countrymen because | was quite convinced that this type of situation will continue for such and

such period. The issue is not restricted to prices of essentiall commodities. | recollect, in my
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young days, | was in the Congress Party. And, the Working Committee of the Congress Party in
1960s took a decision that nationalisation of foodgrains failed. That was a major decision.
Practically, within three months’ time, the Party took another decision and withdrew from that
decision because the Government and the Party realised that it was not a subject which the
Government or the Government machinery or officers would control and implement very
effectively to protect the interests of public. Here, if we have to resolve this issue, we have to
take a long-term approach. We have to take an approach which can take corrective measures

immediately.

For long term, in a country like India, it is the responsibility of all of us to see how we will be
able to improve our production of agricultural goods and the productivity from each and every
inch of land. We have to give it a topmost priority. Pundit Jawaharlal Nehru had said once:
“Everything can wait but not agriculture.” It is a huge country. We have six per cent land of the
world; we have three per cent water of the world, hut we have to feed 17 per cent population of
the world!  So, feeding 17 per cent population of the world, with such limited resources, is
not easy unless and until we are ready to make, we are prepared to make substantial investment
in the agriculture sector, whether it is irrigation, whether it is other facilities or whether it is
cold chains, and save the post-harvest losses to reserve providing sufficient market

facilities.

Some of the decisions were definitely taken in the last few vears. When the UPA first took
the responsibility to protect the interest of this country, in our programme, it was announced that
such and such steps we are going to take in the area of agriculture and we would like to change
the overall approach in agriculture; balance of trade also we would like to change. The overall
investment pattem which was not giving justice to this sector has also been changed and tried to
improve. Credit system has been improved. | recollect that in the year 2005-06, the total
agricultural credit which was provided in this country was Rs.86,000 crores, crop loan, has been
enhanced to Rs.3,01,000 crores this year. Interest - it has always been a normal discussion in
the villages that if anybody wants to buy a small car, the credit is available or the money is
available in some financial institution (@) 8-9 per cent whereas the crop loan in this country is
available (@ 12 per cent. In Indian region, certain decision has been taken to reduce that
from 12 per cent to certain percentage. Similar programme has been taken in hand and the
House is fully aware that in the last Budget, the hon. Finance Minister has announced reducing
the rate of interest, for crop loans, from eight to seven per cent, and those who were ready
to pay regularly, they will charge six per cent. So, practically, we have come down from
12 per cent to 6 per cent. Of course, this is the precondition that regular payment should be

there.
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One of the points raised here by one of the hon. Members was that we should try to
provide substantial money for irrigation purposes. |t is true that 60 per cent of our agriculture is
rain fed. It depends on uncertainty of monsoon, and unless and until we try to bring more
irrigation percentage in the country, to resolve the question of food security is not that simple.
So, a special programme has heen taken up in this country, that is, the Accelerated Irrigation
Benefit Programme (AIBP). Thousands of projects were taken up by the State Governments.
But for vears together, they are incomplete. So, the Govemnment of India took a decision to
provide a special assistance to the States where they are in a position to complete these projects
within two to three years. And, practically, every vear, we are enhancing the budgetary
provision for that purpose. The intention behind it is to improve the agriculture production and
productivity, and make available sufficient foodgrains in this country. There are other schemes
for which also a lot of monetary provision has been made. |recollect that on 17th May, 2006-07,
| called the Chief Ministers” meeting and this particular subject was discussed practically for the
whole day. For the first time, in the last forty or fifty years, an exclusive meeting of the Chief
Ministers was called to discuss the problem of agriculture. It was decided in that meeting to
provide Rs.25,000 crores and to introduce a new scheme, namely, the Rashtriva Krishi Vikas
“Yojana, where flexibility has been provided to the State Governments, and the State
Governments, as per their requirements, can take up schemes in their respective States which
will be useful to enhance agricultural production, particularly, foodgrains and other items, and

productivity. VWe are implementing that Scheme for the last two or three vears.

Another major decision wag taken to improve the Mational Food Security Mission. An
amount of Rs.5,000 crores has been provided. It was planned to enhance the wheat and
pulses production by 20 million tonnes by 2011, The implementation of the Scheme is also doing
quite well and | must say that most of the States are cooperating extremely well, and that is the
reason why both the decisions are definitely going to show some results from some time now.
So, one way our approach is to improve production and productivity, and make foodgrains

available.

Another area where we have to take a lot of interest is the Public Distribution System or to
make foodgrains available in the market. In the Public Distribution System, which we have
accepted in this country for years together, there was a change in the approach when the NDA
Government took the responsibility to run the Government. The change was a slightly different.
The change was to give more weightage to the targeted sections of the society which are really
the poorest of the poor. A decision was taken that 35 kilograms of wheat and rice should be
provided to all the BPL families throughout India. Another new scheme has been introduced,

namely, Antyodaya Anna Yojana. Those who come under the Antyodaya Anna Yojana are also
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eligible to get 35 kilograms of wheat and rice per family per month, and the price, which was
fixed in 2002, is Rs.2 per kilogram of wheat and Rs.3 per kilogram of rice. Till today, the same
price pattern has been there. Ye have not changed that, though the minimum support price for
wheat and rice has been substantially hiked. But this section of the society are, for years
together and even today, getting 35 kilograms of rice and wheat at this particular price. So, we
have the PDS and the AAY. There are about six crore families, that is, 30 crores of people, of
this country, who have taken full advantage of these schemes. Another decision was taken by
this Government to introduce a new category, called, the APL, that is, Above Poverty Line.
MNow, the people of this category are also entitled to get the foodgrains under the PDS. But it
depends on availability. In the last few vears, 10-12 kgs. of wheat and rice have been provided
to the APL category. There is an exception to the States of the Morth-East, Jammu and
Kashmir, hilly States, Andaman and Nicobar Islands and Lakshadweep, where we are even
supplying 35 kgs. for the APL category. But the other States are getting around 10-11 kgs per
family per month. And, if the availahility improves, then, the Government will, happily, take a
decision to enhance this quantity as well. Along with these, our effort is also to see to it that

there is availability in the local market.

MNow, there are a number of families who do not want to go to ration shops. They are not
generally dependent on the Public Distribution System of the Government. They prefer to buy in
open market. For the sake of that section, it is also our responsibility to see how the foodgrains
are made available in local markets. As | said, the availability can be met from production within
our country. But, if there is shortfall, a pragmatic decision has been taken on a number of
occasions to allow imports liberally. But when we allow imports liberally, we also try to take care
that domestic farmers are not affected. In the last, practically, ten years, we have been
importing pulses. When we look at the position of the total production of pulses and the total
demand of pulses of this country, there is a gap by about 4 million tonnes. So, unless and until,
we allow imports to meet the shortfall of 4 million tonnes of pulses, the availability will not be
there, and the price of pulses will not be under control. So, we do import them. There was a
criticism as to why this Government is allowing import of edible oil. This decision has not been
taken today. This practice has been going on for a number of years. | have not got the details
with me now. But | can collect the information and give it to the House. But, for years together,
we have been importing palm oil from Indonesia and Malaysia, and ensuring availability of edible
oil in this country. So, edible oil and pulses are two items which are generally imported because
there is shortage. The reasons are manifold. |will also go into some specific details about other
individual commodities. A number of issues have heen raised here. | will, definitely, go into

each and every item. Prior to that, | will try to bring out the broad thrust of the measures which
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have been taken in the last few months to improve availability. Ve have been encouraging

imports, as | said, and discouraging exports.

From the last one vear, we have totally banned rice export, other than Basmati. Ve have
bhanned wheat export. YWe have banned, except one or two small items which are required for
Indian community, particularly in the Gulf, edible oils from our side. So, we have now totally
bhanned a number of items. And, there are a number of items where we have practically removed
100 per cent duty. We have done it because we want availability should be there in the country.
To ensure that the vulnerable sections of the country are protected, the Government of India has
given considerable support to the Public Distribution System. An extremely important step in this
direction has been to keep the Central issue price constant since the year 2002. YWe have two
prices. One is acquisition price from farmer. The second is the issue price for the public
distribution. These are two prices, and practically, the issue price is constant for years together.
But, the acquisition prices have been increasing. That has been enhanced. The Minimum
Support Price in the last five years has been enhanced by practically up to 70 to 80 per cent. At
the same time, thanks to the record production of last year, the Government procured a record
58.53 million tonnes of food grains, i.e., 33.30 million tonnes of rice and 25.23 million tonnes of
wheat this vear. As a result, the Central Pool Stock of wheat as on 1st November, 2009 was
266.88 lakh tonnes. In 2009-10, the quantity of 129 lakh tonnes of rice has been procured till first
of December. | have briefed the House while this year we are expecting less rice production
because of the drought situation in certain States, but still Punjab, Haryana, parts of the Western
U.P., these Governments have taken tremendous efforts to save their paddy crop this year. The
Government of India has also supported them. Ve have provided them diesel subsidy. \We have
provided them additional power and because of this, they could save their crop and that is why,
at least, these two States or three States have definitely saved their paddy crop. That is why our
paddy procurement, which has been started from practically two months, is quite good and, as
compared to last year, till today, our procurement is a little higher. But, | don’t expect similar
situation all over India because there are a number of other States which have been affected.
Modification has been made to the order issued under the Essential Commodities Act to provide
powers to the States to fix and enforce the stock limit for several essential commodities. So,

these are some of the quick decisions which have been taken.

Sir, the hon. Members would recall that in the last Session of the House, we had discussed
the situation arising because of poor monsoon that we experienced last yvear. Since then, we
have received full information about the monsoon of the current year. The monsoon has ended

with overall shortage of 23 per cent. It isreported that it has heen the worst monsoon since
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1972, The State Governments have declared 316 districts in 13 States, namely, Assam, Himachal
Pradesh, Jharkhand, Manipur, Nagaland, Orissa, Uttar Pradesh, Bihar, Karnataka, Madhya
Pradesh, Maharashtra, Rajasthan and Andhra Pradesh to be drought affected or scarcity or
drought-like conditions. So, in 316 districts of the 13 States, the State Governments have
declared the drought. Subsequently, States like Karnataka, Maharashtra and Andhra Pradesh,
lost a lot of their crops in the post-monsoon period. Commodities like sugarcane, rice, potato

and onion were affected.

| am not aware of what exactly has happened when a point was raised here by the hon.
Member, Smt. Jaya Bachchan, that when she was coming from MNasik to Mumbai, on the way
she has seen two-truckloads of onion was thrown away. Definitely, | would inquire into it. But, |
am fully aware that in that particular belt, because of the excessive rains, sizeable onion crop
has been practically rotten; and, that is why, the farmer might have tried to remove that and
dispose it of somewhere. That might be the reason, but, definitely | would go and try to collect

the information from the State Government.

Sir, the adverse climatic conditions have been coupled with the high prices of certain
commodities in the international market. These two factors taken together have considerably
restricted the capacity of the Government to take remedial measures; and, at the same time, on
account of the steps taken to promote growth and employment, the economy has continued to
grow. The targeted scheme like NREGA has also helped to improve the income of the rural poor.
And, all this has led to increase demand of the essential commodities. Hon. Member, Shri
Sharad Joshi, has raised this particular subject. He said that hecause of a number of
Government schemes, now the purchasing power of the rural areas has definitely been improved
and that is why there is more demand. He also said that the country is facing a litlle
different situation from region to region. In villages, the situation is different. Our people from
villages want better price to their products and in urban areas the prices should be proper, at a
particular level. So, there is a sort of contradictory situation in what he says and | entirely agree

with him.

While | go into the details about the specific scenario regarding inflation of the essential
commodities today, | would like a fact to be kept as a backdrop in mind. The annual rate of
inflation in food articles is currently 17.5 per cent. This is a matter of great concern. Although, the
annual rate of inflation based on monthly VWPI stood at a low level of 1.34 per cent for the month
of October, 200Q, the high inflation in food articles is certainly disturbing. | do not deny that, we
accept that. We are quite serious about that. Though there has been an increase in the total
foodgrains production in 2008-09, the production of some of the items, say, some varieties of

pulses is low. Sugar has been altogether different. The first advance estimated production of
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major agricultural crops in 2009-10 for kharif would be 96.53 million tonnes, which is lower than
the first advance estimate of last vear, which was expected to be 115 million tonnes. So,

practically, we are coming down from 115 to 96.

India is not self-sufficient in some of the agricultural commodities, as | said, particularly,
edible oil and pulses. That is why, | said that we have no choice but to import. But,
simultaneously, certain important decisions have been taken by the Government of India to
provide a better price to the farmer. For instance, the Minimum Support Price for wheat has
heen increased from Rs.640 per quintal in 2004 to Rs.1,100 per quintal this year. If the minimum
support price has gone up from Rs. 642 to Rs. 1,100 definitely, there will be some impact in the
price front in the open market. It is not possible to get or make available that wheat at the same

price which was there around one vear or two years or three years back.

Similar is the case with paddy. MNow, for the common variety of paddy, the minimum
support price has been increased from Rs. 560, per quintal, to Rs. 1000 in the year 2000. That
means, in percentage terms, the MSP of wheat has been increased by 72 per cent, and paddy,
by 79 per cent. So, if the paddy price has been enhanced by /9 per cent for the last three to
four years, definitely, there will be some impact on the prices of rice. ¥When we give Rs. 1000 per
quintal, for the paddy crop, that means, actually, we are getting 60 kgs of rice. That is why Rs.
1000 is the price of paddy, which means Rs. 1600 is the State price of rice, plus conversion
charges, acquisition charges, mandi charges and State Government’s taxes. So, altogether,
practically it goes to, somewhat, near Rs. 2000. But whatever figures which have heen
puhlished, we have a system, that Delhi Government will communicate the figures of the various
essential commodities to the Government of India’s Consumer Affairs Department daily.  They
collect the figures from a number of shops, and whatever latest information which | got from
Delhi Government, six months back, the retail price of rice was at Rs. 20 per kg. Three months
back, it had gone up to Rs. 21. One month back, it had gone up to Rs. 22. One week back, it
was Rs. 23, and as on today, it is Rs. 23. Yes, itis true it is going on the higher side but we are
not in a position to buy fast. One thing is, if the price which has been paid to the farmers at Rs.
1000, that means Rs. 1600 which is the cost of rice will ultimately reflect up to retail at this price.
Similarly, of course, one point was raised in the House that the price has gone up to Rs. 30 or
Rs. 40 for per kg of rice. That is not the information which | have got from a number of the other
districts. There is every possibility that there are some types of rice like Basmati or some other
good variety of rice. Prices are high but the prices which | am quoting is of the common variety,

and the common variety prices are here only.
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Similar is the case with wheat. Though the minimum support price of wheat has gone up to
Rs. 1100 per quintal but practically, we have to pay 12 per cent market taxes, plus mandi
charges, gunny bags, loading, unloading, transport, storage for acquisition cost in Punjab.
Altogether, ultimately it goes up to Rs. 15 to Rs. 16. But the retail price in Delhi market is Rs. 15
per kg. That is the latest price which we have got about Delhi. Of course, there are some other
places. In Mumbai, it is Rs. 19. In Trivandrum, it is something like Rs. 23 - Rs. 24 because we
have to consider the total transport cost from Ludhiana or any destination from Punjab and
Haryana to Trivandrum or Chennai. That has to be added. That is why, comparatively, the
prices of Southern States are always high. So, as | said, our position is still better because we
have a record production, and last year, procurement was very good. The stock of wheat and
rice is, therefore, sufficient to meet the demand of the public distribution system and all other
welfare fund. The price of rice and wheat in the open market has been rising on account of the
minimum support price as | have already explained here. But, still, we are trying to maintain the
price at a particular level. What have we done? Ye have earmarked 30 million tonnes of wheat
and 10 million tonnes of rice to sell in the open market. How to sell? The Food Corporation of

India can sell by inviting tenders.

But, we took a decision to handover these to States. We requested the State Governments
to sell or take these at a particular price and make them available in the PDS even for APL
category. Sir, 10 lakh tonnes of wheat and 10 lakh tonnes of rice has been allotted to States and
UTs under the Open Market Sale Scheme for the retail consumer to be distribution between the
QOctober, 2002, and December, 2009 i.e., two months. So, we have written to the States and
UTs that such and such guantity of foodgrains was made available to them. These allocations
have been made at a subsidized rate of MSP plus freight without adding tax, procurement
charges, handling charges, interest, storage which are bome by the Government of India. So,
the MSP which we have paid to the farmer has to be paid by the State Government plus freight
from Ludhiana to that particular place. The other costs such as procurement charges, handling
charges, interest, storage rate, etc., will be borne by the Government of India. The objective of
the Scheme was to make wheat and rice availahle to retail consumer for his consumption and to
control market prices. The State delivery system has to take the benefit of this Scheme.
However, the lifting of wheat and rice, it is really surprising, under the Scheme by the States has
heen very, very poor. As per latest position /.e., as of 6th December, 2009, from the FCI, 21,092
metric tonne of wheat has been lifted by the States. So, out of 10 lakh MT, the States have lifted

only 21,992 metric tonnes! There are some States which are asking that we should provide them
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wheat at the BPL price. It is not possible. We are asking them to pay only the price that we
have paid to the farmers. We are not asking more than that. The acquisition and other charges
are all borne by the GOIl. The States have to pay only the transport and the price which was paid

to the farmer.

SHRI P. RAJEEVE (Kerala): What about the additional allocation to the State of Kerala at
the APL price.

SHRI SHARAD PAWAR : | will come back to you.

So, 1,492,176 metric tonnes of rice has been lifted by the States out of 5 lakh MT allotted to
them. And, as | said, the same formula has been adopted for this as well. So, | think, it is the
responsibility of the State Governments to take advantage of the Scheme and see that market
will improve. | am going to take up this issue with all the State Governments. If the State
Governments will not take this, then, the FCI will enter into open market and dispose these
through open market tender process. But, our desire is that the State Governments can take

these and use its machinery of the PDS.

Sir, one particular issue was raised here regarding the allocation and off take of APL rice to
Kerala. Sir, it is true that the total allocation for Kerala has been reduced and there are reasons.
In fact, | had given these reasons to the House. Itis because whatever allocation was made was

not lifted sufficiently by the State Government. ... {Interruptions )...
SHRI A. VIJAYARAGHAVAN (Kerala): VWhen was this taken place?
MR. DEPUTY CHAIRMANM: You can ask it after the reply.

SHRI SHARAD PAWAR: From the vyears 2003-04, 2004-05, 2005-06 up to
2006-07, the off-take was not lifted. For instance, for the year 2006-07, 13,61,000 lakh tonnes
was the allocation for Kerala, but the off-take was 1,81,000 only. In fact, that has been improved
after that. So, during all these four vears, i.e., 2003-04, 2004-05, 2005-06 and 2006-07, Kerala
Government has not lifted what was allocated to it. Then the Government took a decision not
only for Kerala hut also for all other States, and all those States which were not lifting their off-
take, their allocation was reduced. Mow, it is true that the State is asking, particularly, for the
APL quota, but, as | said earlier, with regard to AAY and BPL we are fully honouring our
commitments. We are honouring commitments; but there are some problems in the case of APL
and | am not in a position to accept the Kerala Government’s request in toto. But whenever they

ask for something additional, that additional has definitely been provided to them. I recently saw
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that statement of the hon. Chief Minister of Kerala that there was a commitment given by Pandit
Jawaharlal Nehru that “this is a State which produces plantation crop and that is why the entire
responsibility of providing it foodgrains will he taken by the Government of India.” | am
searching; my office is also searching that communication, but | don’t see, at least, any

record... ...({Interruptions ...
MR. DEPUTY CHAIRMAN: Let him complete. ... (Interruptions ). ..

SHRI A. VIJAYARAGHAYVAN: Sir, one minute. ...@'nferrupﬁons)... He has vielded. Sir, our
difficulty is, this is a State where we are producing only 15 per cent of the food articles, that
means, staple rice. We are producing only 15 per cent and we are producing 85 per cent cash
crops. Mo other Indian State has such a situation. So, naturally, the Central Government has to
give a special assistance to the Kerala State, and, at that point of time, a statutory ration system
was there under which the Central Government was providing sufficient rice to the State. MNow

that practice is stopped. So, naturally ... ... (Interruptions )...

MR. DEPUTY CHAIRMAN: No; no; the Minister is saying that they are not lifting. The off-

take is not litted. ... (Interruptions ). ..

SHRI A, VIJAYARAGHAYAN: Noj no; Sir, that is not the situation. That is not the situation.
There was statutory ration system in the State and more than one lakh tonne was allotted for the
State per year. But now that has been restricted. With regard to APL, because of the given
situation which is prevailing in the State and due to shortage of production, naturally, the State
owes an assistance from the Centre and that was there. The State is producing cash crops
which are exported and the country is gaining from that. So, naturally, a reciprocal gesture was

there earlier and that should be retained. Thatis what we are saying. ... (Interruptions). ..

PROF. P. J. KURIEN (Kerala): Sir, it was the Union Government which encouraged Kerala
to go for cash crops. For example, we were importing rubber by giving foreign exchange. Kerala
was asked to go in for rubber and such other cash crops by which we gained foreign exchange.
Then Kerala was promised by the Union Government that through statutory ration enough rice
will be supplied. That was a promise by the Union Government. [t is known to everybody. [t
may not be known to his office. But it is known to... ...ﬂnfermpﬁons)... irrespective of the
party... ... (Interruptions )... Let me finish. As far as Kerala is concerned, every party, every
Government in Kerala is accepting and knowing that. Therefore, it is the responsibility of the

Union Government to provide more rice to Kerala. ... ﬂm‘erruptions)...

MR. DEPUTY CHAIRMAN: How can you get answers like this? ... (Inferruptions)... How

can you get an answer like this? ...(Interruption)...
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SHRI SHARAD PAYWAR: Allow me to complete. ... (Inferruptions )...

SHRI PRASANTA CHATTERJEE: Sir, in West Bengal, when the West Bengal started the

jute production ... ... (Interruptions )...
sft oAl : Ugel g STaTd g1 @1 S IR L (2aE ).

SHRI PRASANTA CHATTERJEE: There was a Committee ...ﬂnferruptions)... in the

Central Government ... (Inferruptions ... to provide rice allocation.

MR. DEPUTY CHAIRMANMN: Let the hon. Minister complete his reply and then this can be
taken up. ... {Interruptions )... Let there be some order. ... (Inferruptions ... Let there be some

order. ... {Interruptions). ..

MR. DEPUTY CHAIRMAN | would call your names one by one; you may then put your

questions. Now, let him complete his reply. Please.
SHRIP. RAJEEVE: Regarding the point about statutory ration... (hterruptions)...
MR. DEPUTY CHAIRMAN: You may ask that after he completes.

SHRIP. RAJEEVE: Sir, the statutory ration system was introduced in 1967. At that time, hr.
Minister, no records were there, Regarding the other point about the off-take, at that time the
price in the open market was lesser than the APL price. That off-take is less. Now, the price is

very high. So, we are compelled to have it at the APL price.

SHRI SHARAD PAWAR: The point is that the concept of statutory ration is not there nowv; it
was abandoned by the Government of India long back. The Government of India took a
conscious decision to introduce “targeted public distribution’. ‘Targeted public distribution®
means, we want to target that section which is really affected, poor and wvulnerable. This
decision was taken ten years back, and that is continuing even today. (Inferruptions) Some
decision might have been taken in 1948-49, But these days, we have factors like population,
availability etc. and today’s position is vastly different. That is why, a different decision has been

taken and that decision has been implemented in this country.
SHRI AL VIJAYARAGHAVAN: At least, increase the APL rice. .. (Interruptions)...

SHRI SHARAD PAWAR: The only guestion is that of availability. If there is availability, |
would be definitely happy to enhance it, not only for Kerala but for other States also. | don’t want
to say anything more. About edible oil, certain decisions have been taken, and | have already

explained that. Now, another important issue was discussed here, about sugar. Hon. Member,
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Shri Javadekar, said that | had talked about availability of sugar last year, only a few months
back. That is true. In the last two seasons production of sugar in this country was exceptional.
We have practically reached 300 million tonnes. It is much, much more than our requirement.
So, there was no choice but to encourage export. In fact, most of the mills were not in a position
to pay farmers cane price. They should be in a position to pay the price to the farmers; so,
Government of India has encouraged export. These decisions were taken. | recall that at that
time, the price of sugar was about Rs. 16 per kg. In the same House, last vear, | have made a
statement that if we are not ready to accept an enhancement in the price of sugar in the open
market, sugarcane farmers would definitely shift from sugarcane to some other crop, and the
country will have to buy sugar at the rate of Rs. 30 to 35. This was my statement made in this

House, on record, and exactly the same situation has occurred.

There was tremendous opposition for providing an additional price. And because of that,
ultimately, when the farmers, particularly farmers from Uttar Pradesh and other Northern States,
started getting greater price for wheat and rice, they shifted from sugarcane to wheat and rice.
They preferred the wheat and rice crops. They get money practically within eight or ten days at
the most; for sugarcane price they have to wait even up to one year. That is the reason why the
area under sugarcane cultivation has been substantially dropped and that is the situation we are
facing today. Our efforts are to provide a better price to the farmers. Unless and until we provide
a better price to the farmers, they would not grow sugarcane. Today, you are complaining that
sugar prices are going up. | remember, for practically two days, the House could not function
because the price which the Government of India had announced for sugarcane in its Ordinance
was not approved; there were agitations, and the functioning of both the Houses was practically
stalled. And when a certain decision has heen taken and the price of sugarcane has been
enhanced, farmers would surely go back to this crop. Today, sugarcane prices have gone up
from Rs. 129 per quintal. In Uttar Pradesh, it is Rs. 185; in the Gorakhpur area, some mills have
given even Rs. 200, and some, Rs. 210. States like Maharashtra, Karnataka, Andhra and Tamil
MNadu are providing between Rs.220 and Rs.240. So, that price will definitely change the entire
situation. But sugarcane crop is not a crop which one can plan today and get the result
practically within two months. This is a yearly crop. It will take some time, but | am sure that the
situation will definitely change.. With sugar, there is a problem today, but the situation will

definitely improve.

So far as pulses are concerned, it is true that fur prices are really creating serious problem
for each and every family; it has gone up to Rs.90 to Rs.100. Pulses are essentially rain-fed

crops. In a country like India where 60 per cent agriculture is rain-fed, if you do not get the
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proper monsoon, it always get affected, and that situation has happened this vear. Practically,
every year, as | said, we import it, but this vear the major supplying countries are also facing
problems and that is why internationally prices have gone up and that is reflected in our own
country too. But this year additional area has been brought under fur. | am sure that in another
two months’ time, when the harvesting of fur will start, there will be more availability of furin the
open market and the prices will definitely start coming down, and the situation will definitely

improve about tur. .. (Interruptions )..
SHRIPRASANTA CHATTERJEE: On PDS .. (fnferruptions )..

SHRI SHARAD PAWAR: As on today, it is not possible because today we are providing

Rs.60,000 crore as a subsidy for Public Distribution System.

SHRI PRASANTA CHATTERJEE: You have only given a concession of Rs.4.16 crore in one
year's Budget to the corporate sectors. .. {Interruptions ).. You have to provide an additional

fund for the whole nation. .. (fnferruptions )..

SHRI SHARAD PAYWAR: Five vears’ back, when | took the responsibility of this Department,
at that time, the subsidy hill was Rs.19,000 crore and today it is Rs.60,000 crore. Still we are
concentrating on targeted section. If it is universal, then the Rs.60,000 crore can go up to, |
don’t know, any level. That type of money, as on today, is not availahle. If that type of money is
available, definitely we will be very happy to take these types of decisions. But today we are not
in a position to take this decision. Potato prices are definitely coming down; crop is good.
Onion prices are definitely on the higher side, but have again started coming down. | have
enquired today also with major producing States like Rajasthan, Guijarat, Karnataka, MNasik and
other belts of Maharashtra. Although the crop was affected everywhere because of certain
things, now the real season has been started and we will be able to see that the market changes
and the change will be for better, and the prices will be coming down here. In all these areas
though the situation is quite serious, the process of improvement has been started. But you
cannot expect this type of result within a week’s time or a month’s time. To get crop and take it
to farmers’ home, it does take a lot of time and that process is definitely certain. One of the
major issues which has been raised here is regarding the effective action against the
black-marketers and others. As | said earlier also, all these powers have been delegated to
the State Governments. [t is the responsibility of the State Governments to take action. There
are some State Governments which have taken action. There are some State Governments

like Gujarat and others which have practically prosecuted a large number of culprits. They
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have bhooked culprits and prosecuted them and the cases are pending in the court.
But there are some State Governments which have not shown any interest. ‘We
are continuously writing them. | am also getting in touch with the Civil Supply
Ministers of States. And, because of that, | hope they will take this particular issue very

seriously.

Another issue, which was raised here, was that we should ban the futures trading. In fact,
some of the items have been withdrawn from futures trading. We have withdrawn sugar, #ur,
rice, potato. But, | do not see any impact over that. | have already briefed the House. One
Committee was appointed under the Chairmanship of Prof. Abhijit Sen to go into the details of
how far future trade or commodity exchanges are responsible for this rise in prices. Their report
came negative. Still, we would like to continue ban on some of the items and we will see that if
the market improves, prices come down, then, we may take a policy decision in this regard.
But, unless and until there is clearcut proof, we will not be able to take a final decision about
that. | do not want to take more time of the House. | know that issue is
serious... (Interuptions ). In such a situation, the State Governments have to take the
responsibility, and the Government of India will also have to take the responsibility. Ye have to
improve our agricultural production; we have to improve our productivity; we have to
improve our availability. Then only, this situation can be improved. But, this Government is
quite serious about this problem on every front, and, | hope, there will he proper

results... (Inferruptions ).

SHRI S. S. AHLUWALIA (Jharkhand): Sir, | will not ask any question. Sir, my point is very

simple... (interruptions ).
MR. DEPUTY CHAIRMANM: | will call Members one by one.

SHRI S. S. AHLUWALIA: Sir, the UPA Government came with the manifesto and they said

that within hundred days, they would control price rise.

SHRI  SHANTARAM  LAXMAM  MNAIK:  We said that steps would be

taken.

SHRI S.S. AHLUWALIA: Then, what are the steps? Now, what is the reality? “You give the
price. You are telling only these things. Sir, we are not satisfied with the answer. We walk

out.
(At this stage, some hon. Members left the Chamber)

SHRI PRASANTA CHATTERJEE: Sir, we will walk out. There are no assurances, no ban on

futures trading. .. (inferruptions ).
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SHRI A. VIJAYARAGHAVAN: Sir, we are dissatisfied with the reply, and we are forced to

walk out.
(Al this stage, some hon. Members left the Chamber)
MR. DEPUTY CHAIRMANM: The House stands adjoumned to meet at 11.00 4.M. tomorrovy.

The House then adjoumed at three minutes past seven of the clock to meet at eleven of the

clock on VWednesday, the @th December, 2009.
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